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OVERVIEW

In the year 2012-13, the Food Safety and Standards Authority of India (FSSAI) further promoted
the cause of availability of safe and wholesome food to the consumers. The Food Safety and Standards
(FSS) Act, 2006 was operationalized with the notification of the Food Safety and Standards Rules, 2011
and six Regulations w.e.f 5th August 2011. However, there were certain amendments that were carried
out during 2012-13 viz., Food Safety and Standards (Contaminants, toxins and Residues) Amendment
Regulations, 2012, the Food Safety and Standards (Packaging and Labelling) (Second Amendment)
Regulations 2012, the Food Safety and Standards (Food Products Standards and Food Additives) (Second
Amendment) Regulations 2012, and Food Safety and Standards Rules (Amendment), 2013.

The Central licenses to Food Business Operators (FBOs) are issued online through the Food
Licensing and Registration System (FLRS) by the five regional offices of the Food Authority located
at Chennai, Delhi, Guwahati, Kolkata, and Mumbai and two sub-regional offices at Chandigarh and
Lucknow. In 2012-13, the Authority has granted 9892 central licenses and the State/UT Governments
have issued 3, 59,446 licenses and 11, 95,302 registrations. The Authority in association with
ASSOCHAM, ClI, FICCI, and PHD Chambers of Commerce and Industries has successfully organised
Licensing Melas throughout the country for awareness/licensing of FBOs. A surveillance study of fruits
and vegetables was undertaken in February 2013 at Azadpur market and certain local markets in Delhi.
Extensive training programmes have been undertaken for the Designated Officers, the Food Safety
Officers and the Adjudicating Officers to sensitize them about the Food Safety and Standards Act (FSS
Act), 2006 and the Rules and Regulations made thereunder.

In addition to the existing eight Scientific Panels, a new Scientific Panel for Fish and Fishery
Products has been constituted during the year. Task Force Groups for Development of Standards for
Milk and Milk Products, Meat and Meat Products, and Expert group for Fruits and Vegetables were
also constituted to bring in subject specific rigour. The Scientific Panels and the Scientific Committee
deliberated extensively on various areas of Food Safety. The Panel for Biological Hazards has finalized
Microbial Standards for Milk & Milk Products and prepared drafts of Microbial Standards of Meat &
Meat Products, Fruits & Vegetables, Fish & Fishery Products, and Guidelines of Drinking Water. The
Panel for Functional Foods, Nutraceuticals, Dietetic Products and Other Similar Products has finalised
Draft Regulation on Nutraceuticals, Nutritionals, and Functional Foods etc.

Enforcement ofthe FSS Act is not possible without a network of accredited food testing laboratories.
For this purpose, guidelines for recognition of food testing laboratories have been prepared. Till date
sixty-five National Accreditation Board for Testing and Calibration Laboratories (NABL) accredited
laboratories have been notified by FSSAI for analysis of food. The parameters for testing of certain
categories of food items were also finalised during the year.

With increasing globalisation, there is a need for greater International Cooperation to ensure
that safe and quality food reaches the consumers all over the world. The Food Authority as the National
Codex Contact Point (NCCP) has actively participated in various Codex Committees during the year
2012-13. India had also proposed new work proposals in various Codex Committees — Standards for
Okra & Potato in Codex Committee of Fresh Fruits and Vegetables (CCFFV), Development of Code
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of Hygienic Practices for the Street-Vended Foods in Asia in CC Asia and Code of Hygienic Practice
for the Storage of Cereals in Codex Committee on Food Hygiene (CCFH). The Authority also serves
as enquiry point for Sanitary and Phytosanitary (SPS) issues and thus regularly participates in bilateral
cooperation with countries in food safety, standards, and capacity building of food testing laboratories,
for instance, a Memorandum of Understanding (MoU) has been signed with Netherlands this year.

The Food Authority has appointed Authorized Officers at sea, air and land ports of entry at
Delhi, Mumbai, Chennai & Kolkata to regulate safety of food imports in the country. The percentage of
number of samples drawn at different ports has seen an increase during 2012-13.

The safety and quality of food is imperative to meet the country’s aim of Universal Health
Coverage and Food Security for all. A comprehensive, consolidated Food Safety and Standards Act
aligned with the global practices was the first step to achieve this aim. The Food Safety and Standards
Authority of India is making continuous efforts for the effective implementation of the FSS Act throughout
the country with the active participation of the State/UT Governments.

Salient Features of the Food Safety and Standards Act, 2006

The work on formation of a single Act
to consolidate the laws relating to food
was going on since long and the Central
Government had declared its intention in
the budget speech of 2002. This work was
entrusted to the Ministry of Food processing
Industries who piloted the Food Safety and
Standards Bill, 2005 which was finally
enacted as the Food Safety and Standards
Act, 2006 by the Parliament and after
receiving assent of the President on 23rd
August, 2006, the same was published
in the Gazette of India (Extraordinary)
Part 1I, Section 1 on dated 24th August,
2006. The Act was prepared after active
consultations with various stakeholders and
after a series of discussions/deliberations
in Inter-Ministerial Group and Standing
Parliamentary Committee meetings and its
clearance from the Group of Ministries.

The passing of this legislation has led to
the creation of Food Safety and Standards
Authority of India (FSSAI) in September
2008. There is a shift from multi-level to
a single line of control with focus on self-
compliance rather than regulatory regime.
It also introduced uniform licensing/
registration regime across Centre and the
States. One of the major roles of FSSAI is
the setting of Science based food standards
by harmonising with the Codex Standards,
wherever possible. The setting of food
standards would be undertaken through the
Scientific Panels and Scientific Committee
of the FSSAI and the final approval by the
Authority itself.

The Food Safety and Standards Act, 2006
envisages regulating: manufacture, storage,
distribution, sale and import of food to
ensure availability of safe and wholesome
food for human consumption and for
consumers connected therewith. If a Food
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Business Operator (FBO) is holding existing
license/ registration under any of the Food
Law/Order which has been repealed on the
commencement of this Act, the concerned
FBO(s) can get the existing license or
registration converted into registration or
license in the Food Safety and Standards Act
without any hassles by paying the required
registration/licence fees.

Registration of Petty FBOs: Petty retailer,
hawker, itinerant vendor or a temporary
stall holder or small scale or cottage or such
other industries relating to food business or
tiny Food Business Operator are exempted
from obtaining licence underthe Food Safety
and Standards (Licensing and Registration of
Food Businesses), Regulation 2011 Act. But
for food safety, registration is mandatory as
the petty FBOs are also expected to ensure
sanitary and hygienic requirements. Such
petty food business operators are whose
annual turnover is not exceeding Rs. 12
lakh and/ or whose:

a)  production capacity of food (other
than milk and milk products and meat
and meat products) does not exceed
100 kg/litre per day or

b) production or procurement or
collection of milk is up to 500 litres of
milk per day or

¢)  slaughtering capacity is 2 large
animals or 10 small animals or 50
poultry birds per day or less

For registration of petty FBOs the charges for
registration have been kept at Rs. 100/~ per
annum only and the registration procedure
has also been simplified.

Improvement notice: To encourage self-
compliance by the FBO, Section 32 of the
FSS Act also has the provision of issuing




improvement notice to the FBO by the
Designated Officer. However, if the FBO
fails to comply with the improvement
notice, the license can be suspended /
cancelled.

Powers of Food Safety Officer and penalty
for misuse: The Food Safety Officer (FSO)
has been empowered under sub-section 6 of
Section 38 of the Act for initiating action or
launching prosecution when any adulterant
is found in the possession of a manufacturer
or distributor/ dealer of food or in_any of the
premises occupied by the FBO where he is
unable to account for such possession to
the satisfaction of the FSO for seizure of the
account books or other documents etc. but
this power is to be exercised by FSO with
the approval of the Competent Authority.
However, if the FSO misuses his power, he
is also liable for penalty under section 39 of
the Act which may extend to Rs. 1 Lakh.

Powers of a Civil Court for the Adjudicating
Officers: Section 68 of Food Safety and
Standards Act deal with the procedure of

adjudication. The Adjudicating Officer
(AO) has been given powers of a Civil Court
under Sub-section 3 of Section 68.

Power to the purchaser/consumer to get
the food sample analysed: Section 40 of the
Act enables the purchaser of any article of
food to get the same analysed from the Food
Analyst after giving a notice/information
to the FBO at the time of purchase of
his intention to have such food articles
analysed and by paying a fee of Rs. 1000/-
as analytical charges to the Food Analyst/
Laboratory prescribed under Food Safety
and Standards (Laboratory and Sampling
Analysis) Regulations, 2011. This provision
has been kept to empower the purchaser/
consumers ultimately for whom the food
products are being manufactured or being
sold.

Penalty for misbranded food: The penalty
for misbranded food is provided under the
Section 52 of the Act which may extend to
Rs. 3 Lakhs.
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Food Safety and Standards Regulations, 2011

In exercise of the powers conferred by clause
(0) of sub section (2) of section 92 read with
section 31 of Food Safety and Standards Act,
2006, FSSAI notified the following Rules and
regulations in the Gazette of India on 1st
August, 2011 and came into force from 5th
August, 2011:

e The Food Safety and Standards Rules

e Food Safety and Standards (Licensing
and Registration of Food businesses)
Regulations, 2011

e Food Safety and standards (Packaging and
Labelling) Regulations, 2011

e Food safety and standards (Food product
Standards and Food Additives) Regulations,
2011

e Food safety and standards (Prohibition and
Restriction on Sales) Regulations, 2011

Food safety and standards (Contaminates,

.

Toxins and Residues) Regulations, 2011

e Food Safety and Standards (Laboratory and
sampling analysis) Regulations, 2011

Simultaneously, the enactments and orders
mentioned in the Second Schedule of the Act
have been repealed w.e.f. 5.8.2011.

Food Safety and Standards Act has been
made operational from 5.8.2011. The food
regulatory framework has now moved from
limited prevention of food adulteration regime
to safe and wholesome food regime.

. Review of existing Food Standards and

harmonization with Codex and other
international best practices have been initiated
and the Scientific framework put in place by
the setting of the Scientific Panels and the

Scientific Committee as the risk assessment
bodies.




Mandate and Structure of FSSAI

The Food Safety and Standards Authority of
India was set up in 2008 as envisaged in the Food
Safety and Standards Act, 2006. It is the regulatory
body for all matters relating to food safety and
food standards and represents a shift from multi —
level, multi departmental control to a single line of
command.

Ministry of Health and Family.Welfare,
Government of India is the Administrative Ministry
of Food Safety and Standards Authority of India
(FSSAI). The Chairperson and Chief Executive

Officer of FSSAI are appointed by the Central
Government. The Head office of the Authority is
located in New Delhi at FDA Bhawan, Kotla Road,
New Delhi — 110002.

Shri K. Chandramouli joined as the
Chairperson of FSSAI on 27th January, 2012. Shri
S.N. Mohanty was the Chief Executive Officer,
FSSAI from 7th May, 2012 to 31st December
2012. Shri Dilip Samantaray is presently the Chief
Executive Officer.

ZSS af

Composition of Food Safety And Standards Authority of India

The Food Authority shall consist of a Chairperson
and the following twenty — two members out of
which one — third shall be women, namely:-

(@) seven Members, not below the rank of a
Joint Secretary to the Government of India,
to be appointed by the Central Government,
to respectively represent the Ministry or
Departments of the Central Government
dealing with-

(i)  Agriculture,
i)  Commerce,

iii)  Consumer Affairs,

(
(
(iv) Food Processing,
(v)  Health,

(vi) Legislative Affairs,
(

vii) Small Scale Industries,

Who shall be Members ex officio;

(b) two representatives from food industry of
which one shall be from small scale industries;

(c) two  representatives  from
organizations;

consumer

(d) three eminent food technologists or scientists;

(e) five members to be appointed by rotation
every three years, one each in seriatim from
the Zones as specified in the First Schedule to
represent the States and the Union territories;

() twopersonstorepresentfarmers’ organisations;
(g) onepersontorepresentretailers’ organisations.
The Chief Executive Officer who is the legal
representative of the Food Authority and also the

member secretary of the Food Authority.

During the year 2012-13, Authority meetings were
held on following dates:

Month
9th Authority meeting |06th June, 2013

Name of the Meeting

10th Authority meeting | 20th September, 2012

11th Authority meeting | 30th November, 2012

The list of the present members of the Food
Authority is at Annexure - |




(1)

Duties and Functions of Food Authority

It shall be the duty of the Food Authority
to regulate and monitor the manufacture,
processing, distribution, sale and import of

food so as to ensure safe and wholesome
food.

Without prejudice to the provisions of sub—
section (1), the Food Authority bmay by
regulations specify — :

(a) the standards and guidelines in relation
to articles of food and specifying an
appropriate system for enforcing various
standards notified under this Act;

(b) the limits for use of food additives,
crop contaminants, pesticide residues,
residues  of veterinary drugs, heavy
metals, processing aids, myco — toxins,
antibiotics and pharmacological active
substances and irradiation of food;

(c) the mechanisms and guidelines for
accreditation of certification bodies
engaged in certification of food safety
management systems for food businesses;

(d) the procedure and the enforcement of
quality control in relation to any article
of food imported into India;

(e) the procedure and guidelines for
accreditation  of  laboratories  and
notification of the accredited laboratories;

() the method of sampling, analysis
and exchange of information among
enforcement authorities;

(g) conduct survey of enforcement and
administration of this Act in the country;

(h) food labelling standards including claims
on health, nutrition, special dietary
uses and food category systems for foods;
and

(i) the manner in which and the procedure
subject to which risk analysis, risk
assessment, risk communication and risk

management shall be undertaken.

(3) The Food Authority shall also

(@ provide scientific advice and technical
support to the Central Government
and the State Governments in matter
of framing the policy and rules in areas
which have a direct or indirect bearing
on food safety and nutrition;

(b) search, collect, collate, analyse and
summarise relevant  scientific  and
technical data particularly relating to —

(i) food consumption and the exposure
of individuals to risks related to the
consumption food;

(i) incidence and prevalence of

biological risk;
(iii) contaminants in food;
(iv) residues of various contaminants;
(v) identification of emerging risks; and
(vi) introduction of rapid alert system;

(c) promote, co-ordinate and issue guidelines
for the development of risk assessment
methodologies and monitor and conduct
and forward messages on the health and
nutritional risks of food to the Central
Government, State Governments and
Commissioners of Food Safety;

(d) providescientificandtechnicaladviceand
assistance to the Central Government and
the State Governments in implementation
of crisis management procedures with
regard to food safety and to draw up a
general plan for crisis management and
work in close co-operation with the crisis
unit set up by the Central Government in
this regard;

(e) establish a system of network of

organizations with the aim to facilitate a
scientific co-operation framework by the
co-ordination of activities, the exchange
of information, the development and
implementation of joint projects, the
exchange of expertise and best practices
in the fields within the Food Authority’s
responsibility;

(f) provide scientific and technical assistance
to the Central Government and the State
Government for improving co-operation
with international organizations;

(g) take all such steps to ensure that the
public, consumers, interested parties and
all levels of panchayats receive rapid,
reliable, objective and comprehensive
information through appropriate methods
and means;

(h) provide, whether within or outside
their area, training programmes in food
safety and standards for persons who are
or intend to become involved in food
businesses, whether as food businesses
operators or employees or otherwise;

(i) undertake any other task assigned to it by

the Central Government to carry out the
objects of this Act;

() contribute to the development of

international technical standards for food,

sanitary and phyto-sanitary standards;

(k) contribute, whererelevantandappropriate
to the development of agreement on

recognition of the equivalence of specific -

food related measures;

(i) promote co-ordination of work on food

standards undertaken by international -
governmental and non-governmental

organizations;

(m) promote consistency
international technical standards and
domestic food standards while ensuring
that the level of protection adopted in
the country is not reduced; and

(n) promote general awareness as to food -

between

(4)

 fsal

safety and food standards,

The Food Authority shall make it public
without undue delay-

(@) the opinions of the Scientific Committee
and the Scientific Panel immediately after
adoption;

(b) the annual declarations of interest made
by members of Food Authority, the
Chief Executive Officer, members of the
advisory Committee and members of the
Scientific Committee and Scientific Panel,
as well as the declarations of interest if
any, made in relation to items on the
agendas of meetings;

(c) the results of its scientific studies; and

(d) the annual report of its activities;

The Food Authority may from time to time give
such directions, on matters relating to food
safety and standards, to the Commissioner
of Food Safety, who shall be bound. by such
directions while exercising his powers under
this Act;

The Food Authority shall not disclose or cause
to be disclosed to third parties confidential
information that it receives for which
confidential treatment has been requested
and has been accepted, except for information
which must be made public if circumstances
so require, in order to protect public health.

The building blocks of FSSAI functioning are as

: Science based Food
Quality & Safety

given below

- Building blocks

~ Effective Food Safety
Regulation &
Integrated Food
Quality Testing & Risk
based Surveillance

Support Services &
Communication
Standards

Enforcement
through States

Regulations and
science based
standards for all
types of foods

Capacity Building,
B Training & Education
for all Stakeholders

Networked
Laboratories for
1 Food Testing

i 0
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i The Central Advisory Committee shall consist
of two members each to represent the interests
of food industry, agriculture, consumers,
relevant research bodies and food laboratories
and all Commissioners of Food Safety, and
the Chairpersons of the Scientific Committee
shall be ex — officio member.

ii. Therepresentatives of the concernedMinistries
or Departments of the Central Government in
Agriculture, Animal Husbandry and Dairying,
Bio- technology, Commerce and Industry,
Consumer Affairs, Environment and Forests,
Food Processing Industries, Health, Panchayati
Raj, Small Scale Industries and Food and
Public Distribution or government institutes

‘ or organizations and government recognised

farmers’ shall be invitees to the deliberations

of the Central Advisory Committee.

iii. The Chief Executive Officer shall be ex

e hed b | “W “ﬁﬁ.
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Central Advisory Committee (CAC)

officio Chairperson of the Central Advisory
Committee,

iv. Central Advisory Committee ensures close
cooperation between the Food Authority and
the Enforcement Agencies and Organizations
operating in the field of food.

The primary mandate of the committee is to
advise the Authority on the work programme,
prioritization of work, identifying potential risks
and pooling of knowledge.

During the year 2012-13, CAC meetings were
held on following dates:

Name of the Meeting | Month

7th CAC Meeting 27th April, 2012

8th CAC Meeting 17th July, 2012

The list of the present members of the Central
Advisory Committee is at Annexure —

7th CAC Meeting, 27th April, 2012

8th CAC Meeting, 17th July, 2012
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The Scientific Committee provides scientific
opinion to the Food Authority and has the powers,
where necessary, of organizing public hearings.
The Scientific Committee shall be responsible
for the general co-ordination necessary to ensure
consistency of the scientific opinion and in

particular with regards to the adoption of working
procedures and harmonization of working methods
of the Scientific Panels. The Scientific Committee
shall provide opinions on multi - sectoral issues
falling within the competence of more than one
scientific panel, and on issues which do not fall
‘ within the competence of any of the scientific
| panel. Wherever necessary, and particularly, in

Food additives, flavourings,
processing aids and materials

_ Biological hazards

in contract with food

Contaminants in
the food chain

Pesticides and
antibiotics residues

( ‘_ij'_éhetically modifi
organisms and foo

Labelling claims/
advertisements

Method of sampling
and analysis

fssai

Scientific Committee

the case of subjects which do not fall within the
competence of any of the Scientific Panel, the
Scientific Committee shall set up working groups
and in such cases, it shall draw on the expertise
of those working groups when groups establishing
scientific opinions.

The Scientific Committee consists of the
Chairpersons of the Scientific Panels and six
independent scientific experts not belonging or
affiliated any of the Scientific Panels.

The list of the present members of the Scientific
Committee of FSSAI is at Annexure — llI




Scientific Panels

The Food Authority has established subject specific
Scientific Panels, which consist of independent
scientific experts to act as the risk assessment
bodies and give their considered scientific opinion.
The following nine (9) Scientific Panels have been
constituted-

1. Panel for Functional Foods, Nutraceuticals,
Dietetic and Other Similar Products;

2. Panel for Method of Sampling and Analysis;
3. Panel for Food Additives, Flavorings,

Processing Aids and Material in Contact with
Food;

i

9.

Panel for Contaminants in the Food Chain;
Panel for Biological Hazards;

Panel for Pesticides and Antibiotic Residues;
Panel for Labelling and Claims / Advertisement

Panel for Genetically Modified Organisms
and Foods.

Panel for Fish and Fisheries Products

The List of present Members of the above nine (9)
Scientific Panels is at Annexure — V.
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Administration And Human Resources

ESTABLISHMENT & ADMINISTRATION

The Chairperson of the Food Authority
is the head of the entire Authority whereas the
Chief Executive Officer is the administrative head.
The regular recruitment process for the posts
sanctioned will commence after the Recruitment
and Appointment Regulations are finalized.
Presently, the Food Authority is managing its
affairs with the staff on deputation, on deemed
deputation, on contract and who have opted to
remain in FSSAL.

STAFF  TRANSFERRED FROM  VARIOUS
MINISTRIES / DEPARTMENTS

Various staff members transferred from
Ministries who have hitherto handled works
pertaining to various Acts/ Orders listed under
Second Schedule of the Food Safety and Standards
Act, 2006 are working in the Authority under
section 90 of the FSS Act, 2006. The staff members
who were transferred to FSSAI under Section 90
are either being absorbed or being repatriated in a
phased manner.

Subsequent to the transfer of Staff, FSSAI is
operating from the following locations across the
country:

Delhi

Mumbai

Chennai

Kolkata

Guwabhati

Lucknow

Chandigarh

Sonauli

© P NS TR w N

. Raxaul
10. Ghaziabad

New offices are proposed to be opened
in Hyderabad, Ahmedabad, Bangalore, Bhopal,
Patna, Bhubaneswar for enforcement / licensing
related work and at various ports of entries, viz.,
Cochin, Tuticorin, Kandla, Pipavav, Kakinada,
Vizag etc. for work related to clearance of imported
food. FSSAI will start functioning from Cochin by
third quarter of 2013-14. :

o




Enforcement

Regulation of Food Safety in States:

All the States/UTs in India operationalized FSS5
Act, 2006 on 5th August, 2011. States/ UTs have
appointed Food Safety Commissioners, notified
Designated Officers, Adjudicating Officers and
Food Safety Officers for respective areas within
the State. During the year 3,59,446 numbers of
licenses and 11,95,302 numbers ‘of registrations
have been issued by State Governments under
the new Act (till March, 2013). States have also
taken samples of food products and initiated both
civil and criminal actions against Food Business
Operators (FBOs) who were found deviating from
the Act and its provisions.

For Co-ordination  and monitoring  of
implementation of FSS Act with States/UTs,
Authority in the year 2012-2013 has:

e Conducted CAC Meetings

e lssued Advisories from time to time clarifying
provisions of the Regulations

o Pursued with the State/UT governments to set
up Steering Committee and Tribunal

e Compilingand updating data of Commissioner
Food Safety, Designated Officer, Adjudicating

Officer, Food Safety Officer and Food Analyst
in States/UTs on a continuous basis

e Upgraded and improved the Central on-line

Food Licensing and Registration System

e Regular reports are being solicited from States

on the various enforcement activities being
undertaken by them

e  Some States have started issuing online license
and registration to eligible Food Business
Operators

Conceptualization and Implementation of IT-
enabled Food Licensing/Registration System:

The project of conceptualization, Implementation
and rollout of IT-enabled Food Licensing/
Registration System (FLRS) for use of Food Business
Operators, Food Safety Officers and Designated
Officers across all Regional offices of FSSAI and
the States by Food Safety and Standards Authority
of India (FSSAl) was assigned to the National
Institute of Smart Government (NISG). The focus
of FSSAI has been on ensuring transparency and
good governance by encouraging E-Governance,
therefore, the on-line licensing and registration
system. The framework for the on-line

licensing and registration system is as given below:

IT enabled licensing & registration

B &
State Government
Agency

Apart from Central Licensing, FSSAl with the
help of NISG has rolled out successfully the
online licensing/registration system in 6 States
(Maharashtra, Gujarat, Goa, Andhra Pradesh,
Chandigarh & Haryana) during the year and has
issued 8692 Central Licenses, 2730 online State

fssai

Licenses and 8571 State Registrations in the ye.';lr
2012-13.

R I:icensing and Registration
The licensing and registration of the Food Business

Operators follows a three tier structure as given
below:

Licensing & Registration of FBOs

Central Licensing

Author

State Licensing
P Authority

Registering

Designated Officer
appointed by the Chief
Executive Officer of the
_Food Authority of India
_ in his capacity of Foo

ity of Food

-

(A) Central Licenses being issued by Regional
Offices of FSSAI

As envisaged in the Food Safety and Standards
Act, 2006, Central Licensing of Food Business
Qperators is in progress. Central licensing at FSSAI
is being done through 5 Regional Offices located at
Chennai, Delhi, Guwahati, Kolkata and Mumbai;
and 2 sub-regional offices located at Chandigarﬁ
and Lucknow. Central licensing is completely
online and the Food Licensing and Registration
system (FLRS) is being maintained by National
Institute for Smart Government, Hyderabad. FSSAI
has issued 9892 Central licenses to FBOs up to
31.03.2013, which includes both new licenses as
well as converted licenses. The Regional and sub-
regional office wise details are given below:

Designated Officer
appointed under
Section 36(1) of the
Act by the Food Safety
Commissioner of a
State or UT for the
purpose of licensing and
monitoring

7

Food Safety Officer
or any official in
Panchayat Municipal

4
Details of Central Licenses issued
as on 31.03.2013
S. | Regional / sub | New | Conversion| Total
No. | regional Office no. of
licenses
issued
1. |CHANDIGARH | 361 213 574
2. [CHENNAI 1287 969 2256
3. |DELHI 1540 559 2099
4. |GUWAHATI 131 310 441
5. |KOLKATA 687 463 1150
6. |[LUCKNOW 301 413 714
7. [MUMBAI 1341 1317 2658
TOTAL 5648 4244 9892
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(B) Licenses under Central Government

Organizations

FSSAl has notified 17 Designated Officers and 26
Food Safety Officers under Indian Railways. All
the Unit Run Canteens and Canteen Store Depot
(CSD) under Ministry of Defense are being granted
Central Licenses.

(C) Licensing and Registration in States/UTs:

All States Government have notified Food Safety
Commissioners, district wise Designated Officers,
Adjudicating Officers and Food “Safety Officers
for respective areas within the State. During the
year 3,59,446 numbers of licenses and 11,95,302
numbers of registrations have been issued by
State Governments under the new Act (till March,
2013). National Institute for Smart Government,
Hyderabad has been engaged to assist the
State Dos and FSOs to issue online license and
registration under this Act. States like Andhra
Pradesh, Goa, Gujarat, Maharashtra, Himachal
Pradesh and Uttarakhand have started issuing
online license and registration to eligible Food
Business Operators.

REPORT ON LICENSING/ REGISTRATION IN
STATES/UTS FOR THE YEAR 2012-13

S. Name of State No. of No. of
No. Licenses | Registrations
Issued Issued
1 |Andaman & 331 3394
Nicobar lsland
2 |Andhra Pradesh 20288 40195
3 |Arunachal Pradesh 938 3495
4 JAssam 2752 1072
5 Bihar 5828 11886
6 |Chandigarh 1871 2
7 | Chhattisgarh 1797 1041
8 |Dadara & Nagar 200 106
Haveli
9 Daman & Diu 174 1280
10 |Delhi Nil
11 |Goa 1471 8482
12 |Gujarat 27871 74231
13 |Haryana 2662 6275
14 |Himachal Pradesh 20233 59474

15 |Jammu & Kashmir 3584 44436
16 |Jharkhand 1416 3051
17 |Karnataka 13923 29034
18 |Kerala 24186 139094
19 |Lakshadweep Nil
20 |Madhya Pradesh 13004 52256
21 |Maharashtra 125042 249830
22 |Manipur 304 2205
23 |Meghalaya 517 475
24 |Mizoram 228 115
25 |Nagaland Nil
26 |Orissa Nil
27 |Puducherry 329 801
28 |Punjab 6601 47079
29 |Rajasthan 23316 71277
30 |[Sikkim 360 1959
31 |Tamil Nadu 29121 203869
32 |Tripura 348 612
33 |Uttarakhand 2924 22017
34 |Uttar Pradesh 22861 98638
35 |West Bengal 4976 17621
Total 3,59,446 11,95,302

. Food Safety Management System

As per Section 16(2)(c) of the FSS Act, the Food
Safety and Standards Authority of India is required
to provide a mechanism for accreditation of
certification bodies for Food Safety Management
Systems and Section 44 of FSS Act provides for
Recognition of organisation or agency for food
safety audit and checking compliance with Food
Safety Management System required under the Act
or the rules and regulation made thereunder.

The Food Authority believes that food safety is
critical for consumer’s health and, thus, has taken
several voluntary initiatives in the past couple years
to upgrade capacity of FBOs, promote excellence
and supplement its regulatory regime. A very
crucial step that needs to be implemented for
the safety of food is the Food Safety Management
System (FSMS) at every critical stage of the food
chain. The implementation of FSMS programme
will provide a framework for complementing the
requirements at international level of food safety
and manage supply chain on a pan India basis.

I

A strategy for implementation of FSMS programme
has been prepared in which Good Manufacturing
Practices (GMP) and Good Hygienic Practices
(GHP) are to be implemented in compliance with
Schedule IV of FSS (Licensing and Registration of
Food Businesses) Regulation, 2011. In this regard,
there is need for capacity building of different
stakeholders and also to promote the FSMS
programme throughout the country.

A Memorandum of Understanding (MOU) is
proposed to be signed with QCI to establish a
mechanism for cooperation between FSSAI and
QCI for undertaking voluntary initiatives in the
field of food safety and quality to supplement
FSSAl's regulatory regime.

Il. Food Categorization System

Indian food categorization system has been
developed for better clarity to all the stakeholders
including enforcement agencies. It provides
predictability, certainty and direction through
cataloguing the various food products in categories
in a hierarchical manner. It also enables easy
Navigation by providing information in a clustered

W),
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and clutter free manner. It gives a direction &
space for future regulatory developments.

Li§t of Advisories issued from Enforcement
Division from 01-04-2012 to 31-03-2013

1. Advisory and Affidavit on FSMS Plan/ Certificates

2. lssue of Licence fee for the Licensing in Indian
Railways

3. Advisory on sale of Contaminated Pickles, in
Chennai

Advisory on misbranding and misleading claims
Statuary Advisory dated 04.07.2012

Issue of Licensing of Milk & Milk Product
Advisory on Indian Food Code

Statutory Advisory- Extension of time period

R

Clarification of Statutory Advisory issued on
04.07.2012

10. Advisory on

Licensing/Registration  of
Alcoholic Drinks

11. Statutory Advisory on Extension of time period




Food Safety Surveillance Activities

ducted market. Analytical tests for physical, chgmical and
bles in microbiological parameters were carried out by
e NABL Accredited laboratories.

The Surveillance division of FSSAl had con
4 surveillance study of fruits and vegeta
February, 2013 in Azadpur fruit and vegetabl
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Quality Assurance & Product Approval

As per Sec 43 (1) the Food Authority may notify
food laboratories and research institutions
accredited by National Accreditation Board for
Testing and Calibration Laboratories (NABL) or
any other accreditation agency for the purpose of
carrying out analysis of samples by Food analysts
under this act. Till date 65 laboratories have been
notified by FSSAI for a period of 1 year.

A manual regarding “Guidelines for Recognition
of Food Testing Laboratories” was prepared. The
document lays down the guidelines for general
as well as the technical criteria for recognition,
terms and conditions of recognition, withdrawal/
cancellation of recognition and financial aspects
of the Laboratory Recognition.

Achievements during the year 2012-2013

a) Standards for caffeinated beverages have been
framed and the same has been draft notified
for public comments.

b) Standards for Olive Oil have been notified

c) Framework on Food Safety Management
System (FSMS)- Framework has been finalized

d) Reorganization/Authorization mechanism
and procedure for Food testing laboratories-
The mechanism and procedure for

Reorganization/Authorization  of  NABL
(National Accreditation Board for Laboratories
accreditation) accredited laboratories has
been formulated. Accordingly food authority
has authorised 65 food testing laboratories
having NABL accreditation and authorization
of more laboratories are in progress.

e) Strategy paper on up gradation of the 72
public state food laboratory, establishment
of one laboratory at each twenty districts has
been developed.

f)  Lab parameters for food Products for analysis
have been finalized.

g) Fifteen manuals of method of analysis of Food
have been finalized.

h) Quick tests for analyzing the adulterants for
the purpose of house hold and small industries
have been developed and uploaded in the
FSSAl's website.

i) Review of the existing standards and
harmonization with Codex and other
international best practices has been initiated.

Product Approval

e 232 No Objection Certificates (NOC’s) have
been issued




Standards

of FSS Act, the Food Authority may

As perSec 16 (2)
by regulations specify the standards and guidelines
in relation to articles of food. As per section 13 (3)
& (4) of FSS act, FSSAI has the mandate to establish

and re-constitute the Scientific Committee
and Scientific Panels.Following activities were
undertaken during 2012 - 2013:

a) Scientific Committee was reconstituted.

b) The following eight Scientific Panels were

reconstituted.

e  PanelforFunctional Foods, Nutraceuticals;
Dietetic Products and Other Similar

Products;
o  Panel for Method of Sampling & Analysis;

e Panel for Food Additives, Flavourings,
Processing Aids & Materials in contact
with Food;

Panel for Contaminants in the Food chain;
e  Panel for Biological Hazards;
e Panel for Pesticides & Antibiotic Residues;

o  Panel for Genetically Modified Organisms
and Foods;

Panel for Labelling and Claims/

Advertisements.

A new Panel for Fish & Fisheries Panel was
constituted.

Streamlined the procedure of Scientific
Committee and Scientific Panels-Calendar of
meetings of the Scientific Committee and all
the Scientific Panels has been prepared.

Task Force Group for Development of
Standards on Milk and Milk Products and
Task Force Group for Development of
Standards on Meat and Meat Products have
been constituted.

e)

Milk and milk products: 16 Standards for Milk
& Milk Products were finalized including a
new Standard for Flavoured Milk. ‘Fermented

Division

milk’, ‘Flavoured fermented milk’ and ‘Drinks
based on fermented milk’ are new categories
included under ‘Standards for Fermented
Milk Products’. Finalized drafts are ready for
the consideration of Scientific Committee.

g) Research areas have been identified. Draft
paper has been prepared for initiation of
R&D, studies and survey activities in FSSAL.

h) Identification of Centre of excellence-

Institutes of ICAR, CSIR and ICMR have been
identified for referral laboratories and in
process of MOU.

Meetings conducted by the Scientific Panels
during 2012-13

Panel for functional foods, Nutraceuticals,
dietetic products and other similar products

Month

(N

Number of the Panel
Meeting

8th Panel Meeting
9th Panel Meeting
10th Panel Meeting

22nd August 2012
30th November, 2012
29th January, 2013

e The Draft Regulation on Nutraceuticals,
Nutritionals, Functional Foods, Noval Foods
and Health Food supplements was received
and finalized.

o The Panel accepted & finalized the
recommendation of CCFS for use of Plant
Stenol esters in various food items.

e Proforma for the submission of application by
the applicants was finalized.

(1) Panel for method of sampling and analysis

Number of the Panel Month

Meeting

|
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15 manuals of methods of food testing were commodities were fixed.

finalised.

(iii) Panel for food

additives, flavourings,

processing aids and materials in contact with

food

Number of the Panel
Meeting

Month

5th Panel Meeting

25th July, 2012

6th Panel Meeting

4th January, 2013

7th Panel Meeting

11th March, 2013

(iv) Panel for contaminants in the food chain

Number of the Panel
Meeting

Month

4th Panel Meeting

22nd June, 2012

F (v) Panel for biological hazards

Number of the Panel Month
Meeting
4th meeting 15 February 2012

5th Panel Meeting

26 October 2012

6th Panel Meeting

5 December 2012

7th Panel Meeting

9 April, 2013

®  Microbiological Standards for Milk & Milk
Products is finalized.

®  Microbiological Standards for Meat & Meat

Products is in final stage of consideration of
Panel.

® Microbiological Standards for Fish & Fishery

products is in final stage of consideration of
panel.

(vi) Panel for pesticides and antibiotic residues

Number of the Panel
Meeting

10th Panel Meeting
11th Panel Meeting

Month

4th April, 2012
24th May, 2012

4th Panel Meeting 12th June, 2012

12th Panel Meeting 1st August, 2012

5th Panel Meeting 18th July, 2012

6th Panel Meeting 21st November, 2012

7th Panel Meeting 11th December, 2012

13th Panel Meeting 13th December, 2012

14th Panel Meeting 21st March, 2013
MRLs of 12 pesticides on different food

(vii) Panel for labelling and claims/Advertisements

Number of the Panel
Meeting

8th Panel Meeting
9th Panel Meeting
10th Panel Meeting

Month

11th May, 2012
9th August, 2012
18th December, 2012

The Panel finalized a draft regulation on Labelling
_& (:_Iz_iims. The same was put on the FSSAI website
|nY|t1ng comments before its approval from
Scientific Committee & Authority and the same are
under consideration of Panel.

(viii) Panel for genetically modified organisms
and foods

Number of the Panel
Meeting

4th Panel Meeting

Month

10th January, 2013

lll. Tracking relevant research and Identification

of research areas and allotment of research
proposals in institutions-

Organizations/laboratories/Universities (102) were
.requested to send information/research work done
in the prepared formats having nine parameters
and follow up was done. So far, 29 responses have
been received, some with information on new
products and some with nil information. We are
following up with the organizations.

Idgntification of Pool of Expert Group Members-
Milk & Milk Products, Meat & Meat Products,

Fruits & Vegetables, Spices, Cereal & Cereal
products based on their expertise.

Some National issues with respect to horizontal
standards of FSSR have been identified are as
follows:

e  Non-permitted colours in fruits and vegetables,

Heavy metals and pesticides in fruits and
vegetables,

Antibiotics residues in milk, honey and fish,

g Adulteration of sunset yellow in saffron,




e Arsenic in rice and water,

e  Mercury, cadmium and lead in fish,

e  Presence of fluorides in water and

e  Aflatoxins in ground nuts and cereals.

Above issues may be initiated as pilot project to
carry out R&D studies & surveys.

IV. Identification of Centres of excellence-

24 Research Institutes of CSIR/ICAR/ICMR in

thrust areas have been identified which may

be recognised as referral laboratory, Centre of

Excellence etc. FSSAl would utilise infrastructure,

instrumentation, ~analytical capability, skilled

scientific professionals of the Institutes towards

food safety.

1. CSIR-Central Food Technological Research
Institute (CFTRI), Mysore

2. CSIR-Central Institute of Medicinal & Aromatic
Plants (CIMAP), Lucknow

3. CSIR-Central Salt & Marine Chemicals
Research Institute (CSMCRI), Bhavnagar

4. CSIR-Institute of Himalayan
Technology (IHBT), Palampur

5. CSIR -Indian Institute of Toxicology Research
(IITR), Mahatma Gandhi Marg, Lucknow

6. CSIR-National Botanical Research Institute
(NBRI), Lucknow

2 CSIR-National Chemical Laboratory (NCL),
Pune

8. CSIR- Indian Institute of Integrative Medicine
(11IM), Jammu

9. CSIR- National Institute for Interdisciplinary

Science & Technology, Thiruvananthapuram

CSIR - Indian Institute of Chemical Technology,

Uppal Road, Tarnaka, Hyderabad

CSIR-North East Institute of Science and

Technology, Jorhat

National Institute of Occupational Health

(NIOH) MeghaniNagar, Ahmedabad-380016.

National Institute of Nutrition, Hyderabad

National Dairy Research Institute (NDRI)

ICAR, Karnal

15. Indian Veterinary Research Institute Izatnagar,
Bareilly

Bioresource

10.

11.

2.

13.
14.

Indian Institute of Vegetable Research,
Jakhani, Varanasi

Indian Institute of Spices Research, Marikunnu
P.0., Kozhikode

Indian Institute of Horticultural Research,
Hessaraghatta lake post, Bangalore

National Research CentreonMeat, Chengicherla,
P.O. Box No. 19, Boduppal, Hyderabad

Institute

17
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19.
Central Avian Research (CARI),
Izzatnagar Bareilly

Central Inland Fisheries Research Institute,
Monirampur (Post), Barrackpore, Kolkata,
West Bengal

Defence Food Research Laboratory, Ministry
of Defence, Siddarth Nagar, Mysore

Indian Agricultural Research Institute, New
Delhi.

Central Marine Fisheries Research Institute, Post
Box No. 1603, Ernakulam North P.O., Kochi.

20.

4

22.
23

24,

Harmonisation of Standards with Codex

Section 16(3)(m) of the Food Safety and Standards
Act, 2006 states that the Food Authority shall
promote consistency of the domestic food
standards with international technical standards.
Therefore, it is considered appropriate to review
India’s standards and harmonise them with those
of the Codex and other international best practices
to the extent necessary, taking into account our
needs.

In light of this, the Food Authority developed
a strategy for harmonisation of the standards.
Following this, nominations were invited from
experts across the country. The last date for
receiving the nominations was 31st March, 2013.
About 450 nominations were received and after
scrutiny based on a set of criteria, 67 e-working
groups (EWGs) were formed and assigned the
task of framing the draft standards. Another 9
EWGs were formed to develop Codes of Practice
for hygienic production of food products. Efforts
will be made to notify India’s standards duly
harmonised with Codex by the end of 2014.

National Codex Contact Point (NCCP)

The Nodal Point of each country that coordinates
with Codex Alimentarius Commission (CAC) is the
National Codex Contact point (NCCP). Earlier, the
NCCP of India was located at Ministry of Health
and Family Welfare (MoHFW), New Delhi. With
the establishment of Food Safety and Standards
Authority of India (FSSAI) in 2008, the National
Codex Contact Point of India (NCCP) is now
located at FSSAIl. The NCCP shall perform the
following core functions:

(i) Act as a link between the Codex Secretariat,

National Codex Committee and Shadow
Committee;

(if)

C(Zlordinate all relevant Codex activities within
India;

(iii) Receive all Codex final texts (standards, codes
of practice, guidelines and other advisory
texts) and working documents of Codex
Sessions and ensure that these are circulated
to those concerned;

(iv) Send comments on Codex documents or
proposals to the CAC or its subsidiary bodies

and /or the Codex Secretariat within the time
frame; ‘

(v) Work in close cooperation with the National
Codex Committee and its Shadow Committees;

(vi) {*\ct as a channel for the exchange of
mformatlon and coordination of activities
with other Codex Members;

(vii) Receive invitations to Codex Sessions and
inform the relevant Chairpersons and the
Codex Secretariat of the names of participants
representing India; -

(viii) Maintain a library of deex standards, Code of
Practice, Guidelines and ary other documents
and publications on or related to Codex; and

(i) Promote Codex Activities throughout-India

(x) Build capacity in country to effectively take
up Codex work.

There are 21 active Codex Committees under
CAC working on various subject groups. Each
Committee meets once in a year or once in
18/24 Months depending upon its nature. For
each Codex Committee, a parallel Shadow
Committee has been constituted in India that
works for that particular Codex Committee for
wider consultation and participation from various
stakeholders. The various stakeholders for each
committee are representatives from different
ministries like Ministry of Health and Family
Welfare, Ministry of Commerce, Women and Child
Development, Ministry of Agriculture, Ministry
of Food processing Industries, representatives
from research institutions, representatives from
Consumer organisations, Industry Associations like
Confederation of Indian Industry (Cll), All India
Food Processors Association (AIFPA), Federation
of Indian Chamber of Commerce and Industry

(FICCI) etc and experts/scientists from concerned
areas.

A. Codex Activities 2012- 2013

o During' the vyear 2012-2013, Indian
Delegations participated in the following
Codex Committees meetings:

S. Year CODEX COMMITTEE
No
1. |23-28 April, |CODEX COMMITTEE ON
2012 PESTICIDE RESIDUES- 44th
SESSION
2. |15-18 May, |CODEX COMMITTEE ON
2012 FOOD LABELLING-40th
Session
3. |2-7 July15 CODEX ALIMENTARIUS
COMMISSION-35th Session
4. |3-7 CODEX COMMITTEE
September, |ON FRESH FRUITS AND
(2012 VEGETABLES-
17th Session




5. [19-22 FAO/WHO 12.13-7 CODEX COMMITTEE ON
September, COORDINATING December, |NUTRITION AND FOODS
2012 COMMITTEE FOR NORTH 2012 FOR SPECIAL DIETARY

AMERICA AND THE USES-
SOUTH WEST PACIFIC- 36th Session
12th Session 71 - 25 EAO/WHO

6. |25-28 FAO/WHO 13. |January, COORDINATING
September, COORDINATING 2013 COMMITTEE FOR THE
2012 COMMITTEE FOR EUROPE- NEAR EAST-7th Session

28th Session 29 January- |FAO/WHO

7 [1-5 October, |CODEX COMMITTEE 14. |1 February, |COORDINATING
2012 ON FISH AND FISHERY 2013 COMMITTEE FOR AFRICA-

PRODUCTS-32nd Session 20th Session

8. |15-19 CODEX COMMITTEE ON 15.18-22 CODEX COMMITTEE ON
October, PROCESSED FRUITS AND February, FOOD IMPORT AND
2012 VEGETABLES- 26th Session 2013 EXPORT INSPECTION AND

9 |5-9 FAO/WHO CERTIFICATION SYSTEMS-
November, |COORDINATING 20th Session
2012 COMMITTEE FOR 25 February— [CODEX COMMITTEE ON

ASIA-18th Session 16. |1 March, FATS AND OILS- 23rd
10.|12-16 CODEX COMMITTEE ON 2013 Session
November, |FOOD HYGIENE-44th 4-8 March, CODEX COMMITTEE ON
2012 Session 17.12013 METHODS OF ANALYSIS

11.119-23 EAO/WHO AND SAMPLING- 34th
November, |COORDINATING Session
2012 COMMITTEE FOR LATIN 18 - 22 CODEX COMMITTEE ON

AMERICA AND THE 18. |March, 2013 |FOOD ADDITIVES- 45th

CARIBBEAN- 18th SESSION

Session

Indian Delegation at the 45th Session of Codex Committee
on Food Additives (CCFA), March 2013

Indian Delegation for the 23rd Session of Codex Committee
on Fats and Qils (CCFO), February, 2013

Food Chain (CCCF), 8th April to 12th April, 2013

India had also proposed setting up of a new
Codex Committee on “Spices& aromatic
herbs” in CAC meeting held in July, 2012.
The? Proposal was also discussed in various
regional Committee meetings that were

attended by representatives from the Spices
Board.

The Food Authority proposed following New
Work Proposals that were approved by the
Codex Alimentarius Commission:-

1. Standards for Okra & Potato ware was

97

considered in the 17th Session of the
Codex Committee on Fresh Fruits and
Vegetables.

”Dev.elopment of Code of Hygienic
Practices for the Street-Vended Foods”
was considered in the 18th Session of the

/I;A.O/WHO Coordinating Committee for
sia

“Code of Hygienic Practice for the
Storage of Cereals” was considered in the

44th Session of the Codex Committee




.

on Food Hygiene and will be considered
as part of the “Low Moisture Food”.

D. India participated in following Electronic
Working Groups-2012-13

e CCFA:Alignment of the food additive
provisions of the commodity standards
and relevant provisions of the GSFA.

e CCFA:onthe General Standards for Food
Additives (GSFA).

e CCFA:development of c,ﬁ(_‘:ﬁteria for the
entry of substances into the database for
processing aids.

e CCFL:EWG on use of Ethylenein ripening
of organically produced fruits.

e CCCF:to develop a Code of practice for
the Prevention & Reduction of Arsenic
Contamination in Rice.

e CCRVDF:to prepare a discussion paper
on Guidelines on the establishment of
MRLs or other limits in Honey.

o CCRVDF:revise the draft report on
performance criteria for multi-residue
analytical methods.

e CCRVDF:develop a generic validation
protocol for these methods.

e CCFH:Code of Hygienic Practice for
spices and dried aromatic herbs-co-chair
with USA.

e CCNFSDU: Review the Codex Standard
for follow up formula.

e CCPFV:Conversion of the
Standard for Ginseng Products.

e CCASIA: Draft Strategic Plan for CCASIA
2015-2020.

e CCGP: Criteria for guidance documents.
e CCPEV:Standard for certain canned fruits.

Regional

i

e CCPFV: Standard for certain quick frozen
vegetables.

e CCFFP: Code of Practice for Processing
of Fish Sauce.

e CCEH: Guidelines for Control of Specific
Zoonotic Parasites.

E. India participated in following Physical

Working Groups-2012

e CCFICS: Proposed Draft Principles and
Guidelines for National Food Control
Systems.

e CCFH: Principles for the Establishment
and Application of Microbiological
Criteria for foods.

e CCFA:General Standard  for Food
Additives
INFOSAN Activities

The National Codex Contact Point of India is
also the nodal contact point of INFOSAN. The
International Food Safety Authorities Network
(INFOSAN) is a joint initiative between WHO
and the Food and Agriculture Organization (FAO)
of the United Nations. This a global network
includes of 177 member states. Each has a
designated INFOSAN emergency contact point
for communication between national food safety
authorities and the INFOSAN secretariat regarding
urgent events. India became the member of
INFOSAN in February, 2011. The network aims
to:

e Promote the rapid exchange of information
during food safety related events

e Share information on important food safety
related issues of global interest

e Promote partnership and collaboration

between countries

e Help countries strengthen their capacity to
manage food safety risks

T ISR
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INTERNATIONAL COOPERATION

!n Iine_with the FSS Act, the Food Authority
is _requwed to provide scientific and technical
assistance to the Central Government and the
St'ate_Governments for improving co-operation
with !nternational organisations. FSSAI is also the
enquiry point for SPS (Sanitary and Phytosanitary)
issues _and, thus, regularly participates in various
bilaterial meetings for co-operation in the area of

food standards, food safety and : g
of labs. y and capacity building

As a part of this activity, FSSAI has been a part of
two agreements:

(i) FSSAI has signed a MoU with the Food and
C(?n?,umer Product Safety Authority of the
Ministry of Economic Affairs, Agriculture and
Innovation of The Kingdom of the Netherlands
on "Cooperation in the field of Food Safety"
sugned 30th November, 2012. Based on
this agreement, a Workshop-cum-Training

g

Programme on Food Safety was organised in
CFT.RI, Mysore in July, 2013 in which various
Designated Officers/Food Safety Officers from
different states participated.

FSSAI is also a part of India-EU Project on
Capacity Initiative for Trade and Development
(CITD). This agreement was signed by the
Gov’[._of India on 30th November, 2011.
The aim of the project as mentioned in the
document is to “modernize and enhance the
Fap,?ciry of India’s trade related regulatory
institutions and enforcement system in
order_ to meet International standards and
requirements”. This project has started in May
2013 and will end in September, 2017. With
rega‘rd to FSSAI, capacity building initiatives
YVI“ be taken for laboratory analysts, FSMS
implementing/certification agencies’

organic certification of livestock products.

and
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Safety of Imported Food

Increasing  globalization, rising incomes,

aspirations, growth of organized retail, changing man

lifestyles & food habits and increasing demand for
assorted food articles from domestic consumers,
there is an increasing trend of food import by
India. In view of this, further control measures are
needed to regulate food imports into the country.

As per section 25 of the Food Safety & Standard
Act, 2006, all imports of articles of food to be
subject to the provision of the Act. It provides that
no person shall import into India any article of
food in contravention of the Act or any rules and
regulations made thereunder. It also provides that
the Central Government shall, while prohibiting,
restricting or otherwise regulating import of article
of food under the Foreign Trade (Development
and Regulation) Act, 1992 (22 of 1992), follow
the standards laid down by the Food Authority
under the provisions of this Act and the Rules
and regulations made thereunder. Further, as per
section 47 (5) of the FSS Act, 2006, in case of
imported articles of food, the Authorised Officer
of the Food Authority shall take its sample and
send to the Food Analyst of notified laboratory
for analysis who shall send the report within a
period of five days to the Authorised Officer.

& Accordingly, under this Act, FSSAl has a clear

date of ensuring safety of food items imported
into the country. In view of this, FSSAl has
already successfully operationalized the Imported
food clearance process in a phased manner since
August- September 2010 through appointment
of Authorized officer in terms of section 47 (5) of
the FSS Act, 2006 in 10 ports of entry at Delhi,
Mumbai, Chennai & Kolkata Ports (including sea,
air and land). Further FSSAL is in the process of
operationalizing the additional ports of entry.
Implementation  of Integrated  IT-enabled
Imported Food Clearance System

The  project  of Implementation  and
operationalization of Integrated [T-enabled
Imported Food Clearance System (FICS) by Food
Safety and Standards Authority of India (FSSAI)
was assigned to the National Institute of Smart
Governance (NISG). FSSAI with the help of NISG
has rolled out successfully the online system
across the ports and Inland Container Depots at
Mumbai, Chennai, Kolkata and Delhi. In the year
2012-13, a total of 59,226 samples of imported
food were drawn and analysed. The number of
non-conforming consignments was 407.

Training and Capacity Building

_Under Sec‘:jilon 16(3) (h) of the FSS Act, the Authority  [574,°g
|;e-XpeCte % prowde, whether within or outside epl; 2013, | Bangalure Karnataka
their area, training programmes in food safety and 24th Sept, 201 | Reipur Chhattisgarh
§tandards for persons who are or intend to become
mvglved in food businesses, whether as a food (b) Designated Officers-
business operator or employees or otherwise. Date Pl S
ace tate
Training of Food Safety Regulators: /12“.1' t(; (;f;h Bhopal Madhya
o pril,
gth(é-se/UtrTalnln-gs were conducted by FSSAI, in |16th to 18th Mohali Praqesh
ates/UTs, with the support of State authorities in | April, 2012 | . Punjab. and
terms of the space, manpower and faculties. FSSAl [53.4 ’ : Chendigars
has conducted the following training programs: Apr | tc;(‘;’j;h Trivandrum | Kerala
_ ri
e  Qrientation  Trainings Pro ’
_ gramme  for |2
Designated Officers (3 days duration), 28(11;0 i [
4 o . .
Adjudicating Officers (1 day duration) and 9th to 11th May, | Ranchi Jharkhand
®  Food Safety Officers (5 days duration) g
15th to 17th Hyderabad |A
. ndhra
([;jursi:]au:f] of Trainings programmes conducted May; 2012 Pradesh
g the year: 17th to 19th Ahmedabad |Gujarat
(@ Adjudicating Officers- At B
28th to 30th Srinagar
- FD;Ite Place State May, 2012 ° Jlfgfrlnnljir&
st February  |Chennai Tamil N i
adu 20th to 22nd Jaipur Raj
ajasth
f;nhz | June, 2012 Janan
1 t Apr!I, 2012 [Bhopal Madhya Pradesh 27th to 29th Kolkata West Bengal
6th April, 2012 [Mohali Chandigarh June, 2012 and Bihar
fnd May, 2012 [Lucknow Uttar Pradesh 5th to 7th July, |Bangalore Karnataka
5th May, 2012 |Hyderabad |Andhra Pradesh L
28th May, 2012 |Srinagar _ |Jammu & Htho 13th - Shimla N
| Kashmir July, 2012 Pradesh
11th June, 2012 |Patna Bihar ;g?z‘to 4th Aug, |Dehradun Uttarakhand
20th June, 2012 [Jaipur Raj
; , ajasthan
27th June, 2012 |Kolkata West Bengal ;; t20 SthAug {Bhubaneswar | Orisha
1 i ;
1th July, 2012 |Shimla Himachal 16th to 18th
- Sy bt 1L Panchkula Haryana
nd Aug, 2012 |Dehradun Uttarakhand 24th0 26th -
16th Aug, 2012 |Panchkula Haryana Sept, 2012 Ratpur Chhattisgarh
;;h Aug, 2012 |Bhubaneswar [Odisha 27th to 29th Nagpur Mah
th Aug, 2012 |Nagpur Maharashtra Aug, 2012 ahareshira
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1. ASSOCHAM

2. Cll

3. FICCI

4. PHD Chambers of Commerce and Industries

FSSAI has been organising these Melas in
association with ASSOCHAM, FICCI and CIL
Food Safety Commissioners of different states
are involved actively in these Melas, giving their
support in terms of fixing venues and providing
staff, Food Safety Officers and Designated Officers.
The activities of these Melas are as under:

1. To create awareness about the licensing
procedures and formalities.

2. To help Food Business Operators finalise the
documentary requirements of licensing.

3. On the spot Central and State licensing, as
applicable.

These Melas have been successfully organised in
the following places:

|
O
2012-1
(c) Food Safety Officers-
Date Place State
16th to 20th Hyderabad Andhra
November, Pradesh
2012
10th to 14th Bangalore Karnataka
December,
2012
5th to 9th Maharashtra | Maharashtra
February, 2013 g
(batch 1) 11th to
15th February,
2013 (batch 2)
18th to 22nd
February,
2013(batch 3)
February to Chennai Tamil Nadu
March 2013 (7
batches)
24th to 28nd Jaipur Rajasthan
December,
2012
21st to 25th Dehradun Uttarakhand
December,
2012
11th to 15th Lucknow Uttar Pradesh
February, 2013
18th to 22nd Goa Goa, Dadra
February, 2013 and Nagar
Haveli and
Daman and
Diu
16th to 20th Gandhinagar |Gujarat
February, 2013
4-8 March, 2013 |Srinagar Jammu &
Kashmir
18-21 Aizwal Mizoram
March,2013
II. Licensing Mela/Awareness Campaign
launched by FSSAl

FSSAI has launched successfull
cum Awareness
country. The first awareness Mel

Campaign

through-out

was organised by the following associations:

y Licensing Mela

a of this campaign

Name of the State Districts in which Mela
was organised and dates of
the events
Uttar Pradesh Lucknow (20-21 December,
2012)
Tamilnadu Coimbatore,
23 December, 2012
West Bengal Darjeeling,
13 December, 2012
West Bengal Siliguri 14 December, 2012
Orissa Balasore,
21 December, 2012
Jharkhand Ranchi,
22 December, 2012
Rajasthan Jaipur, 28 December, 2012
Rajasthan Bikaner,
30 December, 2012
Gujarat Surat,19 December, 2012 §
Maharashtra Pune, 21 December, 2012 §
Maharashtra Nagpur,
27 December, 2012 J

| 32 |
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Information, Education & Communication (IEC)

Information, Education and Communication (IEC)
combmes_strategies and approaches that enable
the organisations, communities and stakeholders
to .play key roles in achieving and sustaining
their defined goals. IEC is the back bone of
any F)'rganisation to channelize the promotional
actlv.ltles. It is the most crucial component
requires continuous and constant efforts targeted,
at various stakeholders. It empowers people to
make decisions and modify behaviours.

I[EC activities are developed based upon needs
assessments, to enhance the visibility, educate
about the Act, Rules & Regulations and to
generate awareness. Using various channels
f)f com.munication we disseminate valuable
information to address different target groups.

A lot of activities have been organised to make
stakeholders aware about the essential elements
of the Act, Rules & Regulations involving print and
electrgnic media. Advertisements on licensing
labelling, are being released in multilingual modé
across the country. Pamphlets, Brochures on the
Procedure of licensing, registration, labelling
imported foods and on food safety were developec;
and distributed. Radio jingles were broadcasted

on 'FM Gold' and other channels of All India Radio.
.%‘j\nlmated video spots were made out of the radio
jingles and played in Safal outlets in New Delhi.

FSSAl branding was done i jati -
BT in association with

Participated in events like AAHAR, IITF, etc
to spread awareness through posters difsp]ay‘
leaflets distribution and involving experts fron';
FSS/.\I to clarify the queries raised by the Food
Business .O_perators. Participated in Kumbh mela
by organising training programmes, lectures and
street play. FSSAI involved NGOs to generate

awareness in the field of food safety wi
y with a bro
spectrum of activities. 5

A dgdicated w_ebsite www.fssai.gov.in , blog and
Social n.etwor‘kmg are in place to update the current
happenings in the Authority. FSSAl's Youtube

channel has original videos to test adulteration in
food stuff at households.

The IEC materials that are being developed
in the Authority are shared with the State /UT
Governments. States/UTs need to prepare plans
to ljave similar awareness campaigns in respective
regional languages at district levels.




E-Governance and Library

E- Governance: All works of the Authority are now
on electronic modes. Digitization of old records
related to FPO and PFA, hosting of FSSAI website
on NIC Data Centre and servers maintained at
NIC centre. FSSAl Data Recovery Centre at NIC
premises has been allotted. Security audit and
e-office training has been provided by NIC team.

Software support for “Food Import Clearance
System” (FICS) has been installed. Food Licensing
Registration System (FLRS) software has been
developed and provided to all States. This system
is being used for issuance of Central Licences by
FSSAl and some of the States are also using for
issue of license.

All FSSAI offices at Ports including sea ports and
laboratories are 100% IT enabled with modern
computers and printing/reprographic devices.
Once fully operational and trained, all employees
will have access to e-office.

Food Safety Commissioner reporting system has
been designed in-house.

Library Services-FSSAl Library and Resource
Centre was set up in the year 2008 which acts
as a Resource Centre for Food Safety and allied
areas. The Library has a good collection of
Books, Journals, Magazines, Reports and statutory
material relating to Food Safety. The Library uses
“Total IT Solutions” software for library automation
purposes. Besides, books and other library
materials, library also subscribe to “Manupatra
Online legal database” for access to legislations,
case laws and notifications relevant to the activities
of the Authority.

The library is providing literature search services,
reference service, internet based library and
information services, inter-library loan service,
current awareness service and photocopying
service. Compilations on “rules and regulation”
and “advisories issued” have been done as part of
the library service for the benefit and use of the
officers of the authority.

Authority of India:

Followi i i
ollowing statement depicts facts in respect of RTI requests received in Food Safety and Standards

ZSS af

RTI Matters

;);)[::::l;gas I;:;:fi(yedl d(l;lring the |No. of cases |Decisions where|Decisions where
including cases|transferred to |requests/appeals |r
) eque
on 01-04-12 trans.ferred to other |other Public |rejected P ac((]:z iﬁiﬂppeals
Public Authority Authorities P
Requests 0 433 58 0
First Appeals |- 14 11
- 16

No. of CPIOs designated

No. of Appellate Authority designated

25

14

No. of times various provisions were invoked while rejecting requests

Relevant Sections of RTI Act, 2005

Section 8 (1)

Sections

(@) (b) (©) (d) (e)

(f)

(24)

(8) (h) (i) (j) 9 | (1) Other

!Amount of charges Collected (in Rs.)

Registration Fee Amount

Additional Fee & Any other
charges

Penalties Amount

2380 866

Last date of uploading the pro-active disclosures on the website.
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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2013

(Amount in Rs.)

Current Year Previous Year

SCHEDULE 4 - SECURED LOANS AND BORROWINGS

1.Central Government
2. State Government(Specify)

3. Fiancial Institutions

a) Term Loans
b) Interest accrued and due
4. Banks
a) Term Loans
- Interest accrued and due
b) Other Loans (specify)
-Interest accrued and due

5. Other Insitutions and Agencies

6. Debentures and Bonds

7. Others (specify)

TOTAL

FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2013

(Amount in Rs.)

Current Year Previous Year

SCHEDULE 5 - UNSECURED LOANS AND BORROWINGS
1. Central Government

2. State Government (Specify)
3. Financial Institutions
4, Banks:

a) Term Loans

b) Other Loans(specify)
5. Otherlnstitutions and Agencies
6. Debentures and Bonds
7. Fixed Deposits
8. Others (Specify)
TOTAL

SCHEDULE 6-DEFERRED CREDIT LIABILITIES:

a) Acceptances secured by hypothecation of capital
equipment and other assets

b) Others

Current Year Previous Year

 TOTAL

ZSS a,f




FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA

SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2013

Current Year

Previous Year

SCHEDULE 7 - CURRENT LIABILITIES AND PROVISIONS

A. CURRENT LIABILITIES

1. Acceptances

2. Sundry Creditors

a) For Goods/Services (as per Schedy!e—7.1)
b) Others (as per Schedule-7.2) -

3. Earnest Money Deposits

4. Interest accrued but not due on:

a) Secured Loans/borrowings

b) Unsecured Loans/borrowings
5.Statutory Liabilities:

a) Overdue

b) Others

6. Other current Liabilities:

a) Deductions from Salaries

b) Stale Cheques

c) Security Deposits received

o Unspent balance of the grant at the end of the year:
a) Unspent Grant at the end of the year

157,539,973
1,44,07,947
7,20,000

14,06,641
5,91,217
8,17,524

91,56,460

3,07,02,159

2,33,26,288
1,15,18,981
7,21,000

13,00,350
1,08,711

4,26,676
13,47,499

1,42,15,189

FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA

SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2013

(Amount in Rs.)

TOTAL (A)

7,35,61,921

5,29,64,694

B. PROVISIONS
1. For Taxation
2. Gratuity
3.Superannuation/Pension
4. Accumulated Leave Encashment
5. Trade Warranties/Claims

6. Others (Specify)

Current Year Previous Year
SCHEDULE 7.1 - SUNDRY CREDITORS FOR GOODS/
SERVICES

National Institute of Smart Govt. 79,05,134 1,06,37,192
Director, CCDU,PHED,Govt of West Bengal 43,89,000 30,39,000
CENTRE FOR SUSTAINABLE DEVELOPMENT. 15,48,044 -
INDIRA GANDHI OPEN UNIVERSITY. 6,64,000 -
Chennai Port Trust Engineering Deptt, Chennai 3,92,845 3,92,845
Sat Guru Management Consultants Pvt Ltd 3,59,010 17,55,160
FOUNDATION FOR COMMUNITY SUPPORT AND 2,85,000 -
DEVELOPMENT,

Vividh Landscape & Consultants Pvt Ltd. 1,16,350 1,16,350
Track Infovision Pvt Ltd 58,000 5,08,000
Swastik Company 23,435 23,435
NATIONAL INSTITUTE OF BIOLOGICALS 17,500 -
Vidutt Engineering. 1,655 1,655
Prasar Bharti - 45,07,253
Amarchand Mangaldas - 5,39,471
Balmer Lawrie Co Ltd - 5,00,000
Neo Post India - 3,44,940
Karam Taxi Services - 2,86,875
National Cooperative Consumer Federation - 1,89,840
Central PWD - 1,69,812
Impression Distributing Co. - 1,03,000
Ricoh India Ltd. - 74,510
Continental Caterers & Confectioners - 28515
Central News Agency Pvt Ltd - 15,500
Tanu Transport & Travel - 29,431
[SS Hicare Pvt Ltd - 22,699
Integrated Strategic Project - 10,805
TOTAL 1,57,59,973 2,33,26,288

TOTAL (B)

TOTAL (A+B)

7,35,61,921

5,29,64,694
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FOOD SAFETY AND STANDARDS A '
UTHORITY OF INDIA
SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2013
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SCHEDULE 9 - INVESTMENTS FROM EARMARKED/

ENDOWMENT FUNDS

1.

In Government Securities
2. Other approved Securities

3. Shares
4. Debentures and Bonds

TOTAL

5. Subsidiaries and Joint Ventures

6. Others (to be specified)

SCHEDULE 10 - INVESTMENTS - OTHERS
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6. Others (to be specified)

TOTAL
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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2013

(Amount in Rs.)

SCHEDULE 11 CURRENT ASSETS, LOANS, ADVANCES ETC.

Current Year

Previous Year

A. CURRENT ASSETS:
1. Inventories
a) Stores and Spares
b) Loose Tools *
c) Stock-in-trade o
Finished Goods
Work-in-progress
Raw Materials
2. Sundry Debtors
a) Debts Outstanding for a period exceeding six months
b) Others
3. Cash balances in hand (including cheques/drafts and imprest)
4. Bank Balances:
a) With Scheduled Banks:
-On Current Accounts
-On Deposit Accounts (includes margin money)
-On Labs Saving Accounts
-On Saving Accounts
b) With non-scheduled Banks:
-On Current Accounts
-On Deposit Accounts
-On Saving Accounts

5. Post Office-Savings Accounts

1,09,19,263
31,99,05,920

53,13,810
5,36,99,013

FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2013

(Amount in Rs.)

SCHEDULE 11 CURRENT ASSETS, LOANS, ADVANCES ETC. (Contd.)

Current Year

Previous Year

B. LOANS, ADVANCES AND OTHER ASSETS

1. Loans

a) Staff

b) Other Entities engaged in activities/objectives similar to that of
the Entity

c) Other(specify)

2. Advances and other amounts recoverable in cash or in kind or for
value to be received

a) On Capital Account
b) Prepayments
c) Others

- Advance to Staff

11,76,953 25,28,422
- Advance to Contractors and others (as per Schedule-11(B)(1)) 3,65,92,817| 6,89,51,899
- Security Deposits 1,19,70,685 95,73,325

3. Income Accrued
a) On Investments from Earmarked/Endowment Funds - -
b) On Investments - Others - -
¢) On Loans & Advances - -

d) Others

-On Saving Accounts - -
5. Claims Receivable - -
TOTAL(B) 4,97,40,455 | 8,10,53,646
TOTALA+B) 38,05,65,637 | 14,00,76,469

TOTAL(A)

33,08,25,182

5,90,22,823
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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA

SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2013

(Amount in Rs.)

FOUNDATION COMMITTEE SUPPORT AND DEVELOPMENT, KOL 5,17,500.00
GENERAL SECRETARY DELHI TELEGRAPH ACADEMY ’50,000‘00 :
GOA STATE AIDS CONTROL SOCIETY. 1 08,800‘00 :
H.S.C.C. India Ltd ey :
HOTEL PACHIFIC SUBHASH ROAD —— ——
India Trade Promotion Organisation 2 3?22222 :
Indian Institute of Management Bangalore. 4’37’698l0 —
INSTITUTE OF ANDHRA PRADESH o =
INSTITUTE OF QUALITY OF ENVIORNMENT MANAGEMENT 22’22222 _
National Institute Nutrition 47 43,444.00 ~
National Institute of Biologicals = —
P.J.\/lU.RTHI 2,92,187.00 —
Principle Kirori Mal College. 2,00,000.00 2 _
S.5. BUILDCON PVT LTD GHAZIABAD 2100f000.00 -
STATE HEALTH SOCIETY (IDSL) JAIPUR 4’56’400-00 _
Total Library Solution India Pvt Ltd i :
U.P.ACADEMY OF MANAGEMENT, 1,19,400 O(; —=
UAHFWS FOOD SAFETY& STANDARDS DEHRADUN 1’61 ,600-00 _
Vikas Batteries Taa. :
WEST BENGAL STATE HEALTH & FAMILY ;2’32222 e
DEPUTY DIRECTOR CHENNAI ey -
DEPUTY DIRECTOR (F&VP) NBCC 1,31:’:(9)322 _
DEPUTY DIRECTOR. GUWAHATI | | _
DEPUTY DIRECTOR KOLKATTA — _
DEPUTY DIRECTOR MUMBAI 2(2)’336'00 _
o ,000.00 -
3,65,92,817| 6,89,51,899

SCHEDULE 11(B)(1) Advance to Contractors and others Current Year |Previous Year
ABP Pvt Ltd. 14,134.00 14,134
ADMINISTRATIVE OFFICER, FDA NAGPUR 97,600.00 -
All India Food Processing Association 5,000.00 5,000
ALPCORD NETWORK TRAVEL ANQ: CONFERENCE MANAGEMENT 10,099.00 -
CO
ASSOCHEM 16,50,000.00 -
AUTHORISED OFFICER CHENNAI 10,000.00 -
Authorised Officer JNPT Nhava Sheva. 10,000.00 10,000
Authorised Officer Sea Port Chennai. 10,000.00 10,000
Bag Full 1,200.00 1,200
British Council - 16,500
COMMISSION OF FOOD SAFETY INDIAN OVERSEAS BANK, CHE 17,76,800.00
COMMISSIONER OF FOOD SAFETY, J&K 3,58,400.00
CONFEDERATION OF INDIAN INSTT 18,50,000.00 -
CONSUMER ASSOCIATION OF INDIA CHENNAI 58,148.00 -
Controller General Drug 1,59,68,527.00 1,59,68,527
D.G.ACADEMY OF ADMINISTRATION BHOPAL 90,000.00
DAKSH EDUCATION & WELFARE SOCIETY 4,14,900.00 -
DEEN DYAL UPADHYAY 2,34,008.00 -
DEPUTY FOOD SAFETY COMMISSIONER 2,49,000.00 -
DIRECTOR CFTRI MYSORE - -
DIRECTOR HEALTH SAFETY & REGULATION, H.P. 1,04,000.00 =
Directorate of Advertising and Visual Publicity (DAVP) 44,56,977.00 4,96,98,735
DY DIRECTOR SPIPA, AHEMDABAD 1,002.00 -
ENERGU & RESOURCE lNSTITUTE_ 1,25,000.00 -
9,43,250.00 -

FICCI




2012-13

i

EOOD SAFETY AND STANDARDS AUTHORITY OF INDIA

SCHEDULES FORMING PART OF INCOME & EXPENDITURE FOR
THE YEAR ENDED 31-03-2012

(Amount in Rs.)

Current Year

Previous Year l

SCHEDULE 12 - INCOME FROM SALES/SERVICES

1) Income from Sales
a) Sale of Finished Goods
b) Sale of Raw Material _
c) Sale of Scraps s
2) Income from Services

a) Licence Fee 20,20,29,374 2,77,04,989
b) Sample Testing Fee 52,25,875 2,97,658
¢) Product Approval 4,16,25,000 -
TOTAL 24,88,80,249 2,80,02,647

Current Year

Previous Year

SCHEDULE 13 - GRANTS/SUBSIDIES

(Recurring Grants & Subsidies Received)

1) Central Government (Ministry of Health & Family Welfare,
Govt. of India)

2) State Government

3) Government Agencies

4) Institutions/Welfare Bodies

5) International Organisations

6) Others :

Add: Unspent balance at the beginging of the year
Less: Unspent balance of grant at the end of the year
Less: Grants Capitalised during the year

42,45,50,000

1,42,15,189
(3,07,02,159)
(33,56,702)

38,63,00,000

(1,42,15,189)
(1,42,56,916)

TOTAL

40,47,06,328

35,78,27,895

. FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
CHEDULES FORMING PART OF INCOME & EXPENDITURE FOR
THE YEAR ENDED 31-03-2012

(Amount in Rs.)

Current Year

Previous Year

SCHEDULE 14 - FEES/SUBSCRIPTIONS

1) Entrance Fees

)
2) Annual Fees/Subscriptions
3) Seminar/Program Fees

)

4) Consultancy Fees

5) Others

TOTAL

(Amount Rs.)

Current Year

Previous Year

SCHEDULE 15 - INCOME FROM INVESTMENTS

1) Interest

a) On Govt. Securities

b) Other Bonds/Debentures

2) Others:

-Interest from investments

TOTAL

TRANSFERRED TO EARMARKED/ENDOWMENT FUNDS
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FOOD SAFETY AND STANDARD

SCHEDULES FORMING PART OF INCOME & EXPENDITURE FOR
THE YEAR ENDED 31-03-2012

(Amount in Rs.)

SCHEDULE 16 - INCOME FROM ROYALTY, PUBLICATIONS
ETC.

CURRENT YEAR

PREVIOUS YEAR

1 Income from Royalty

2 Income from Publication

3 Others (Specify)

TOTAL

CURRENT YEAR

PREVIOUS YEAR

SCHEDULE 17 - INTEREST EARNED

1 On Term Deposits

a) With Scheduled Banks

b) With Non-Scheduled Banks

c) With Institutions

d) Others

FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
SCHEDULES FORMING PART OF INCOME & EXPENDITURE FOR
THE YEAR ENDED 31-03-2012

ZSS af

(Amount in Rs.)
SCHEDULE 18 - OTHER INCOME CURRENT YEAR | PREVIOUS YEAR
1 Profit on Sale/disposal of Assets
a) Owned Assets - -
b) Assets acquired out of grants, or received free of cost - -
2 Miscellaneous Income
-Sale of old Newspapers 14,100
-Sale of Tender Form 1,00,750 250
-RTI Fees 4,199 1,775
-Others 4,65,290 93,988
-Prior Period Income - %
TOTAL 5,70,239 1,10,113
CURRENT YEAR | PREVIOUS YEAR

2 On Savings Accounts:

SCHEDULE 19 - INCREASE/(DECREASE) IN STOCK OF
FINISHED GOODS & WORK IN PROGRESS

a) With Scheduled Banks

58,74,901

31,72,140

b) With Non-Scheduled Banks

a) Closing Stock

c) Post Office Saving Accounts

= Finished Goods

d) Others

- Work in Progress

3 On Loans:

b) Less: Opening Stock

- Finished Goods

a) Employees/Staff

- Work in Progress

b) Others

NET INCREASE/(DECREASE) (a-b)

TOTAL

58,74,901

31,72,140




FOOD SAFETY AND STANDARDS AUTHORITY OF INEI;}::OR
SCHEDULES FORMING PART OF INCOME & EXPENDITU
THE YEAR ENDED 31-03-2012

(Amount in Rs.)

o/

FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
SCHEDULES FORMING PART OF INCOME & EXPENDITURE FOR THE YEAR ENDED 31-03-2013

(Amount in Rs.)

SCHEDULE 21 - ADMINISTRATIVE EXPENSES

CURRENT YEAR

PREVIOUS YEAR

CURRENT YEAR | PREVIOUS YEAR
SCHEDULE 20 - ESTABLISHMENT EXPENSES — e
9f85l ! ’ ’ !/

a) Salaries and Wages e e
b) Allowances and Bonus / 1f000 —
¢) Staff Welfare Expenses = ' ; :
d) Expenses on Employee's Retirement and Terminal Benefits
2 27,31,334 12,47,045

-Rei t of Medical Claims 31,

S 10,28,61,525 10,98,96,439
TOTAL

a) Labour and processing expenses

b) Electricity and Power

¢) Water charges

d) Rent, Rates and Taxes

e) Postage and Communication Charges
f) Printing & Stationery

g) Travelling and Conveyance Expenses
h) Expenses on Seminar/Workshops

i) Subscription Expenses

j) Auditors Remuneration

k) Professional Charges

) Expenses on operationalisation of food Import Clearance
Process

m) IEC & Publicity Expenses

1,04,40,629.00
2,82,992.00
5,34,76,193.00
(40,509.00)
42,57,190.00
2,54,86,916.00
20,00,236.00
30,074.00
95,040.00
8,85,83,584.00

8,69,92,838.00

1,78,81,631.00
45,93,015.00
4,96,146.00
4,91,09,632.00
12,68,549.00
46,33,094.00
1,43,35,083.00
49,85,227.00
1,25,170.00
2,16,320.00
1,73,36,995.00
3,43,46,003.00

4,75,63,411.00

n) Office Expenses 2,49,29,766.00 59,19,383.00
0) Training Charges 79,45,635.00 38,76,192.00
p) Publication expenses 4,54,680.00 11,78,252.00
q) Telephone & Mobile Expenses 11,35,589.00 8,22,655.00
r) ENTERTAINMENT EXP 50,112.00 -
s) GUEST HOUSE. (34,374.00) -
t) SAMPLE CHARGES 3,500.00 -
u) SECURITY CHARGES 13,17,778.00 -
v) Other Administrative Expenses
-Bank Charges 51,156.00
-Internet Charges 37,556.00 73,484.00
-Computer Expenses 2,01,700.00 61,790.00
-Membership Fees - 1,103.00
-Digitisation charges - 1,562.00
-Generator Expenses 33,695.00 -
-Others 56,98,298.00 :
W) Prior Period Expenditure 36,27,142.00 27,56,997.00
TOTAL 31,70,57,416 21,15,81,694
SCHEDULE 22 -Repair & Maintenance Expenses CURRENT YEAR | PREVIOUS YEAR

Repair & Maintenance

i) Repair and Maintenance of Office 1,29,81,853 1,89,01,405
i) Repair and Maintenance of AC Plant, Computers & Other 13,726 3,19,255
Equipments

iii) Repair, Running and Maintenance of Vehicles 2,25,256 84,262
iv) Others - -
TOTAL 1,32,20,835 1,93,04,922
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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
SCHEDULES FORMING PART OF INCOME & EXPENDITURE FOR
THE YEAR ENDED 31-03-2012

- (Amount in Rs.)
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9.2 Current assets, foreign currency loans and

current liabilities are converted at the
exchange rate prevailing as at the year end
and the resultant gain/loss is adjusted to cost
of fixed assets, if the foreign currency liability
relates to fixed assets, and in other cases is
considered to revenue.

SCHEDULE 27 - CONTINGENT LIABILITIES
AND NOTES ON ACCOUNTS

A. CONTINGENT LIABILITIES

1. CONTINGENT LIABILITIES

1.1 ClaimsagainsttheAuthoritynotacknowledged
as debts — Rs. NIL (Previous year Rs. NIL)

-

1.2 In respect of:

- Bank guarantees given by /on behalf of
the Authority — Rs. NIL (Previous year Rs.
NIL)

- Letters of Credit opened by Bank on
behalf of the Entity— Rs. NIL (Previous
year Rs. NIL)

- Bills discounted with banks— Rs. NIL

(Previous year Rs. NIL)
1.3 Disputed demands in respect of:

- Income-tax — Rs. NIL (Previous year Rs.
NIL)

- Sales-Tax — Rs. NIL (Previous year Rs.
NIL)

- Municipal Tax — Rs. NIL (Previous year
Rs. NIL)

1.4 In respect of claims from parties for non-
execution of orders, but contested by the
Entry Rs. NIL (Previous year Rs. NIL)

2. CAPITAL COMMITMENTS

Estimated value of contracts remaining to be
executed on capital account and not provided for
(net of advances) Rs. NIL (Previous year Rs. NIL)

B. NOTES TO ACCOUNTS

Food Safety Standards Authority of India is a
statutory authority under the Administrative

P

control of the Ministry of Health & Family Welfare
and is fully financed by Govt. of India, therefore, its
accounting policies are mostly based on GFR's &
R&P Rules. The accounting principles and policies
of the authority in brief are as under:

1. CURRENT ASSETS, LOANS AND ADVANCES

In the opinion of the management, the current
assets, loans and advances have a value on
realization in the ordinary course of business,
equal at least to the aggregate amount shown in
the Balance Sheet. Increase in advances during the
year is mainly on account of advances given to
employees/ outside parties.

TAXATION

The income of the authority is considered to be
exempt from income tax in view of section 11 to
13 of the Income Tax Act. No provision for income
tax is therefore made in the account.

2. FOREIGN CURRENCY TRANSACTIONS

2.1 Value of imports calculated on C.1.F. Basis:

Purchase of finished goods NIL
Raw Materials & Components NIL
(Including in transit)

Capital Goods NIL
Stores, Spares and Consumables NIL

2.2 Expenditure in foreign Currency:
a) Travel NIL

(Expenditures on foreign tour are incurred by
Visiting Officer(s) and reimbursed in Indian
Currency. All the foreign exchange are received
from and exchanged back through authorized
Bank.)

b) Remittances and Interest payment to Financial
Institutions/

Bank in Foreign Currency NIL
c) Other expenditure:

Commission on sales NIL
Legal and Professional Expenses NIL
Miscellaneous Expenses NIL

During the year, the authority has made a 5. FIXED ASSET F'UND&BUILDING FUND

payment of USD 15,000 to WHO-FAO as India’s
contribution to CODEX Trust Fund.

2.3 Earnings:
Value of exports on FOB basis NIL
Value of Services NIL

3. The presentation of the financial statements is
basepl upon the prescribed format given by CAG
applicable to our Authority.

4. SOURCE OF FUNDS

The receipts of funds in the budget of the authority

are c|a§5ified as Net grant from Ministry of Health
& Family Welfare, Govt. of India

|l"1 addition to Grants, miscellaneous receipts like
License Fee, Sample Testing Fee, Interest on saving

bank accounts, etc., being internally generated
funds, are not being utilized.

The capital assets acquired out of grant-in-aid has
been capitalized under fixed assets by capitalizing
grant under Corpus Fund by simultaneously
reducing the grant in aid received for the year. and
accordingly, the depreciation charged on the fixed
assets has been charged to the corresponding fund

in accordance with fund based accounting and
matching concept.

6. Figures are rounded off to the nearest rupees.

7.Figures ofthe previous yearhave been regrouped/
rearranged and re-casted wherever considered

necessary in lines with format prescribed by AGCR
adopted by the Authority.

Q. Schedule 1 to 27 are annexed to and form an
integral part of the Balance Sheet as at 31-03-2013

and the Income and Expenditure account for the
year ended on that date.
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Annexure-l

Members of the Food Authority

Chairperson

Shri. K. Chandramouli

Memeber Secretary

Shri S.N. Mohanty

Ex- officio members under Section 5 (1) (a)

Shri Utpal Kumar Singh, JS, Ministry of Agriculture

Shri Asit Tripathy, JS, Ministry of Commerce

Shri Manoj Parida, ]S, Ministry of Consumer Affairs

Smt. Anuradha Prasad, JS, Ministry of Food Processing Industries

Shri Arun Kumar Panda, JS, Ministry of Health and Family Welfare

Dr. G. Narayana Raju, JS & Legislative Counsel, Ministry of Law & Justice

Shri M.P. Singh, Addl. Development Commissioner (MSME)

Officio members

Ms. Mona Malhotra Chopra, All India Food Processors Association

Mes. Indrani Kar, Dy. Dir. General, ClI

Mes. Vasundhara Pramod Deodhar, Mumbai Grahak Panchayat

Sh. Bejon Misra, International Consumer Expert and Former Chairman, Consumer Coordination
Council

Dr. S. Girija, Director, National Institute of Fisheries

Sh. Praveen Prakash, Food Safety Commissioner, Andhra Pradesh

Sh. C.R. Rana, Commissioner, Food and Drug Administration, Haryana

Sh. Sanjay Kumar, Food Safety Commissioner Patna

Sh. Tape Bagra, Commissioner Food Safety, Arunachal Pradesh

Dr. S.K. Paul, Commissioner Food Safety, Port Blair

Dr. (Smt.) T.A. Kadarbhai, Programme Coordinator, Krishi Vigyan Kendra, Pune

Sh. V. Balasubramaniam, General Secretary, Prawn Farmers Federation of India, Bangalore

Shri Abulkalam

Dr. A. R. Sharma
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Members of Central Advisory Committee

1. Sh. S.N Mohanty, Chief Executive Officer,
Food Safety and Standards Authority of India

Food Industry:
2. (S:i/]ri Arnab Kumar Hazra
O Federatio i
Federation HorLllsOef, I?Sr::ncfazr;?i?a\?vf ngimerce and Industry (FICC)
3. Shri Pradeep Chordia
C/O Chordia Food Products, 48/A
Pravati Industrial Fstate,

Opp. Adinath Society, Pune
Satara Road, Pune-411009

Agriculture:

4, D.r. J. Tonpangyongdang Walling
Village- Sungratsu,
Distt.- Mokokchung Nagaland

5. Shri Arun Balamatti
815, 7th Cross Banashankari
3rd Phase, 3rd Block, 3rd Stage,
Bangalore- 560085

Consumers:
6.  Shri R. Desiken
C/O Concert and Consumer Association of India

2/228, Chinnan Dikuppam Road
Vettuvankeni ,Chennai

7. Smt. Keya Ghosh
C/O Consumer Unity and Trust Society
3 Suren Tagore Road
Gariahat, Kolkata- 700019

Research Bodies and Food Laboratories:
8.  Dr. S.P Vasireddi
Chairman and Managing Director
VIMTA Labs Limited, 142, IDA,

Phase- 2, Cherlapally, Hyderabad,
Andhra Pradesh

9.  Prof. Gopal Naik

Indian Institute of Management (IIM)
Bangalore
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Commissioners of Food Safety: -: 33. Commissioners of Food Safety for Orissa

10. Commissioners of Food Safety for Andhra Pradesh 34. Commissioners of Food Safety for Andaman & Nicobar
11. Commissioners of Food Safety for Tamil Nadu 35. Commissioners of Food Safety for Assam

12. Commissioners of Food Safety for Puducherry 36. Commissioners of Food Safety for Meghalaya

13. Commissioners of Food Safety for Rajasthan 37.  Commissioners of Food Safety for Bihar

14. Commissioners of Food Safety for !farnataka 38. Commissioners of Food Safety for Jharkhand

15. Commissioners of Food Safety f(ffr““Kerela ] 39. Commissioners of Food Safety for Arunachal Pradesh
16. Commissioners of Food Safety for Lakshadweep 40. Commissioners of Food Safety for Manipur

17. Commissioners of Food Safety for Gujarat 41. Commissioners of Food Safety for Mizoram

18. Commissioners of Food Safety for Maharashtra | 42. Commissioners of Food Safety for Nagaland

19. Commissioners of Food Safety for Madhya Pradesh ' 43. Commissionérs of Food Safety for Tripura

20. Commissioners of Food Safety for Daman and Diu 44, Commissioners of Food Safety for Sikkim

21. Commissioners of Food Safety for Chandigarh
22. Commissioners of Food Safety for Harayana

23. Commissioners of Food Safety for Jammu & Kashmir

—— g

24. Commissioners of Food Safety for Uttarakhand
25. Commissioners of Food Safety for Goa

26. Commissioners of Food Safety for Chhattisgarh
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27. Commissioners of Food Safety for Dadra & Nagar Haveli

28. Commissioners of Food Safety for Delhi

29. Commissioners of Food Safety for Himachal Pradesh
30. Commissioners of Food Safety for Punjab
31. Commissioners of Food Safety for Uttar Pradesh

32. Commissioners of Food Safety for West Bengal
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10.

11.

12.

13.

14.

15.

Members of the Scientific Committee

Prof. Nirmal Kumar Ganguly, Adviser to Department of Health Research, Translational Health
Science & Technology Institute, New Delhi.

Dr. P.G. Chengappa,
Vice Chancellor, GKVK, Bangalore

Dr. Ashok A. Patel,

Principal Scientist & Actg. Head, Dairy Technology, National Dairy Research Institute (ICAR),
Karnal
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Dr. M.S. Mithyantha, N _
Ph.D (Agricultural chemistry),Independent consultant, expert in Pesticide Residues and
contaminants, Bangalore.

Dr. K.C. Bansal, Coordinator, ICAR Network on Transgenic Development, National Research
Centre on Plant Biotechnology, ICAR, New Delhi

Dr. Jagadish S. Pai, Ph.D _ _
Food Science & Technology, Expert in Functional Foods, Nutraceuticals, Executive Director,

Protein Foods & Nutritional Development Association of India

Chairperson of the Scientific Panel on functional foods, nutraceuticals, dietetic products and other
similar products.

Chairperson of the Scientific Panel on method of sampling and analysis.

Chairperson of the Scientific Panel on food additives, flavourings, processing aids and materials in
contact with food.

Chairperson of the Scientific Panel on contaminants in the food chain.
Chairperson of the Scientific Panel on biological hazards.

Chairperson of the Scientific Panel on pesticides and antibiotic residues.
Chairperson of the Scientific Panel on labeling and claims/Advertisements.
Chairperson of the Scientific Panel on genetically modified organisms and foods.

Chairperson of the Scientific Panel on fish and fisheries products.
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Members of Scientific Panels

Panel 1- For functional foods, Nutraceutical, dietetic products and other similar products

1.

10.

1T
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13.

14.

135.

Dr. V. Prakash, Distinguished Scientist of CSIR — INDIA, Director Centre for Food Technology,
Biotechnology and Management Institute, Director of Research Development and Innovation, JSS
Centre for Management Studies, JSS Technical Institutions Campus, Mysore

Dr. D B Anantha Narayana, Bangalore.

Ms. Anuja Agarwal
Dietician, Department of Paediatrics, All India Institute of Medical Sciences (AIIMS)

Dr. B.C. Ghosh,
Principal Scientist, National Dairy Research Institute, Bangalore

Dr. K. Madhavan Nair,

Scientist ‘E’, Micronutrient Research Group, Department of Biophysics National Institute of
Nutrition Hyderabad

Shri Kumar Bhatia,
Retd. Chief Consultant (Post Harvest Management & Marketing), Ministry of Agriculture and Co-operation

Dr. P.D. Dwivedi
Principal Scientist Indian Institute of Toxicology Research Lucknow

Dr. Partha Roy,
Assistant Professor, Department of Biotechnology, Indian Institute of Technology, Roorkee

Dr. A .G.Appu Rao,
CSIR Scientist Emeritus, University of Mysore.

Dr. S. Venkat Rao,
Former Area Co-ordinator and Head, Department of Nutrition and Food Safety, CFTRI, Mysore.

Dr. Sandhya Kulshreshtha,
Consultant, Directorate of PPQ&S, Department of Agriculture & Cooperation,

Dr. Manorma Kanuri,
Professor (Food and Nutrition) Acharya N. G. Ranga Agricultural University, Rajendra Nagar, Hyderabad

Dr. P. Goswami,
Senior Principal Scientist, North East Institute of Science and Technology, Jorhat, Assam.

Dr. Suman Kapur,
Dean, Research and Consultancy, Birla Institute of Technology and Science, Hyderbad.

Dr. Virender K. Batish,
Emeritus Scientist, Molecular Biology Unit, National Dairy Research Institute, Karnal




Panel 2 - For Method of Sampling and Analysis

1i.

10.

11.

12.

13.

14.

Dr. Sushil Kumar Saxena,
Director, Export Inspection Council (EIC), Ministry of Commerce and Industry, NDYMCA, 3rd
Floor, 1 Jai Singh Road, New Delhi

Dr. Lalitha Ramakrishna Gowda,
ChiefScientist & Head Food Safety and Quality Control Laboratory, CSIR-Central Food Technological
Research Institute, Mysore- 570 020.

Dr. M.N. Manjunath,
Scientist ‘F’, Food Safety & Analytical Lab, CFTRI, Mysore.

Dr. Hari Niwas Mishra Professor,
Agriculture & Food Engineering Department, Indian Institute of Technology, Kharagpur- 721302.

Dr. Satwinder Singh Marwaha,
CEO, Punjab Biotechnology Incubator, SCO:7&8, Phase-V, SAS Nagar (Mohali), Punjab- 160 059.

Dr. Mihir Kumar Kundu,
Consultant, Former Edible Qils Commissioner, D-776, FF, C R Park, New Delhi-110019.

Ms. Shobha Hegde, Independent consultant, Empanelled Accreditation Assessor, Mumbai(Retired
from BIS), Flat No. 43, B-wing, Mira Building, Sector 3, Srishti Housing complex, Mira road East,
Thane-401107.

Dr. Rajan Sharma, Senior Scientist, National Dairy Research Institute (NDRI) Karnal.

Dr. Prem Kumar Jaiswal,
Former Director of Laboratories, Ministry of Agriculture, Department of Agriculture and Cooperation
Central Agmark Laboratory B 197, Sector 41, G.B. Nagar, Noida- 201303.

Dr. Manjeet Aggarwal,
Deputy Director, Shriram Institute for Industrial Research, 19, University Road, Delhi 110007.

S h. K.S. Premavalli,
Scientist ‘G’, Defence Food Research Laboratory, No.3, Satya Marga, Siddhartha Nagar, Mysore.

Dr. Suresh Walia,
Principal Scientist, Division of Agricultural Chemicals, Indian Agricultural Research Institute, LBS
Building, New Delhi-110 012.

Dr. A. A. Patel,
Head, National Dairy Research Institute (NDRI), Karnal.

Sh. V.D.Sattigeri,
Former Director, Central Food Laboratory, Central Food Technological Research Laboratory, 7,
CFTRI Layout, 5th Main, 1st Cross, Bogadi 2nd stage, Mysore-570020.
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15. Prof. P. Shetty,

Head, Food Technology, Puducherry University, Puducherry.

PANEL-3 (Food Additives, Flavourings, Processing Aids and material in contact with
food)

T

10.

11,

12.

Dr. Amarinder Singh Bawa,
Director, Defence Food Research Laboratory (DFRL), DRDO, Mysore

Dr. Mukul Das,

Deputy Director (Scientist ‘F’), Indian Institute of Toxicology Research, MG Marg, Post Box No. 80,
Lucknow.

Dr. K.N. Gurudatt,

Head, Food Safety & Analytical Quality Control Laboratory, #. 161, 4th Cross, CFTRI EHBCS
Layout, Bhogadi Il, Stage-570 026, MYSORE.

Dr. H.P.S. Sachdev,

Sr. Consultant (Pediatrics and Clinical Epidemiology), Sita Ram Bharatia Institute of Science and
Research, E-6/12, Vasant Vihar, New Delhi

Dr. R.B.N. Prasad,
Scientist ‘G’, Indian Institute of Chemical Technology, Taranaka, Hyderabad

Dr. Satish Kulkarni,
Principal Scientist, National Dairy Research Institute, Hosur Road, Adugodi, Bangalore

Dr. V. Sudershan Rao,

Scientist ‘D’, National Institute of Nutrition, B-406, Phase-lIl,  Vanasthalipuram, Hyderabad

Prof. Subash Chand, Retired Professor, Indian Institute of Technology, Hauz Khas, New Delhi

Dr. Sunita Singh,

Principal Scientist, Division of Post Harvest Technology, Room no. 334, NRL Building-3rd Floor,
IARI, PUSA, New Delhi

Prof. (Dr.) Satyanarayan Mohanty,

Former Dean, College of Agricultural Engineering & Technology, Orissa University of Agriculture
& Technology, 1148, Bishnu Nagar, Tankapani Road, Bhubaneshwar .

Dr. A Vajreswari,

Scientist ‘F* & Head, Lipid Biochemistry Division, National Institute of Nutrition Jamai Osmania
Tarnak

Dr. Ravindra Jayvant Zenda,

Professor and Principal Investigator, Department of Veterinary Public Health Bombay Veterinary
College Parel, Mumbai




14.

1.3

. Prof. F.A Masoodi,

Prof. (Food Technology/Home Science), University of Kashmir Srinagar, Department of Food
Science & Technology University of Kashmir Hazratbal Srinagar

Dr. A.J Verma,
Scientist H & Head, Polymer Science and Engineering Division, National Chemical Laboratory, Pune

Dr. Sanjay Rajput,
Assistant Director, Incharge, SARC, Shriram Institute for Industrial Research 19, University Road
Delhi.

Panel 4- For Contaminants in food’'chain

s

10.
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Dr. G. Vijayalakshmi,
Scientist ‘F’, Food Microbiology Department Central Food Technological Research Institute, Mysore

Dr. T.K. Srinivasa Gopal,
Director, Central Institute of Fisheries Technology (ICAR), Matsyapuri, Cochin, Kerala

Dr. Lata,
Principal Scientist, Division of Microbiology, Indian Agricultural Research Institute, New Delhi

Dr. Vinod Kumar Joshi,
Professor & Head (Post Harvest Technology) Dr. Y.S. Parmar University of Horticulture and Forestry,
Nauni, Solan, HP

Dr. Banwari Lal,
Ph.D (Microbiology), Director, Environmental and Industrial Biotechnology, The Energy and
Resources Institute , New Delhi.

Dr. Sailen Ghosh,
Scientific Officer G, Retired from Bhabha Atomic Research Centre, 805, Pine Wood, Raheja
Willows, Kandavali (E), Mumbai

Dr. S.Kalbey Raza,
Director, Institute of Pesticide Formulation Technology, (IPFT), Sector 20, Udyog Vihar, Opp.
Ambience Mall, NH — 8, Gurgaon

Dr. S. C. Jain,
Director & Senior Research Co-ordinator, Amity Institute of Food Technology, I-1 Block, IV Floor,
Amity University Campus, Sec- 125, Noida ,Uttar Pradesh

Dr. Vasudeva Singh,
Scientist & Head, Dept. of Grain Science & Technology, CFTRI, Mysore

Dr. JPS Gill, Director, :
School of Public Health and Zoonoses, Guru Angad Dev Veterinary and Animal Sciences University,
Ludhiana
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12.

13.

14.

15:

ZSS af

Dr. Alok Kumar Srivastava,
Senior Principal Scientist, Food Safety & Analytical Quality Control Laboratory, CFTRI, Mysore

Sh. Narpinder Singh,

Professor (Food technology) & Coordinator (UGC-SAP), Department of Food Science and
Technology, Guru Nanak Dev University, Amritsar

Prof. S.S. Lele,
Food Engineering & Technology Department, Institute of Chemical Technology, Matunga, Mumbai

Dr. S. D. Warrier,
Retired Scientist ‘E’ BARC, Mumbai

Dr. M.S.Thakur,
Chief Scientist, Fermentation Technology and Bioengineering Department, CFTRI, Mysore.

Panel 5- For Biological Hazards:

1

Dr PK Nag, Former Director, National Institute of Occupational Health (ICMR), B-83 Sun Breeze
Tower, Gurukul, Ahmedabad

Dr. K. Alagusundaram,

Director, Indian Institute of Crop Processing Technology (IICPT), Pudukkottai Road, Thanjavur -
613 005 Tamil Nadu, ‘

Dr. Naresh Kumar,

Principal Scientist, National Dairy Research Institute, House No. 988 Sec-6, Urban Estate Karnal
Haryana,

Dr. Bhupender Singh,
Principal Scientist, Nuclear Research Laboratory Indian Agricultural Research Institute, New Delhi

Dr. A Laxmaiah,

Sr. Deputy director (Scientist ‘F’), National Institute of Nutrition Indian Council of Medical Research,
17-112 Bharathi Apartment Flat No. 201 SBH Colony Uppal RR District Hyderabad

Dr. Suseelendra Desai,

Principal Scientist, Central Research Institute for Dryland Agriculture, Santosh Nagar Saidabad PO
Hyderabad

Dr. D Narasimha Rao,

Scientist ‘F" and Head of the Department, Central Food Technological Research Institute, CFTRI
layout Bhogadi 2nd stage Msore

Dr. Ravi Shankar CN,

Principal Scientist and Head, Fish processing Division Central Institute of Fisheries Technology,
CIFT Junction Matsyapuri PO Cochin, kerala
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Dr. Kiran Narayan Bhilegaonkar,
Principal Scientist, Indian Veterinary Research Institute, Division of Veterinary Public Health
Izatnagar Bareilly

10. Dr. Sunil Kumar Verma,
Senior Scientist, Centre for Cellular and Molecular Biology, Habsiguda, Uppal Road, Hyderabad -
500 007, Andhra Pradesh

11. Dr. (Mrs) Ajit Dua,
Senior Scientist, Technical Head Cum Quality Manager, Punjab Biotechnology Incubator Agri &
Food Testing Facilities SCO:7&8, Phase V, Punjab

12. Dr. Kalpagam Polasa, .
Director Incharge, Scientist ‘F’, Food and Drug Toxicology Research Centre National Institute of
Nutrition, Jamai Osmania Post Tarnaka Hyderabad

13. Dr. T.V Sankar,
Head & Senior Scientist, Division of Quality Assurance & Management, Central Institute of Fisheries
Technology, Cochin

14. Dr. Y.D Gaur,
Professor of Eminence cum Executive Director, Bhagwan Parshuram Institute of Technology
Adjunct Professor (Microbiology) IARI New Delhi, D3/3565 Vasant Kunj New Delhi

15. Dr. Alok Jha,
Professor & Head, Department of AH & dairying Banaras Hindu University, Institute of Agricultural
Science Varanasi

Panel 6 -For (Pesticides/Antibiotic Residues)

1. Dr. Debabrata Kanungo,
Former Additional Director General Directorate General of Health Services, Ministry of Health and
Family Welfare, Kshetra, House No.294,Sector-21 D, Faridabad

2. Dr. Paturkar Ashish Motiram,
Professor and University Head, Bombay Veterinary College Highway park E/5, B wing 206, Thakur
complex, Kandivali (E)

3. Dr. B. Surendra Nath,
Principal Scientist, National Dairy Research Institute, Hosur Road, Adugodi, Bangalore

4. Dr. Jai Raj Behari, Scientist F, Indian Institute of Toxicology Research (IITR), Lucknow.

5. Dr. K.K. Sharma,
Network Coordinator, Project Coordinating Cell, All India Network Project on Pesticide Residues,
Indian Agricultural Research Institute, New Delhi Room No. 203, Second Floor, LBS Building,
IARI, Pusa Campus, New Delhi
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6. Dr. S.K. Handa, |

Ex- WHO Consultant, Ministry of Health, New Delhi

7. Dr. Gurudayal Singh Toteja,
Scientist F and Head (Nutrition), Indian Council of Medical Research, New Delhi.

8. Dr. D. Yogeswara Rao,

Adviser, Office of the Principal Scientific Adviser to Govt. of India, 313-A, Vigyan Bhawan Annexe,
Maulana Azad Road, New Delhi

9. Dr. Jonnalgadda Padmaja,

Scientist D, Food & Drug Toxicology Research Centre, National Institute of Nutrition, ICMR,
Hyderabad.

10. Dr. A.K. Dikshit,

Emeritus Professor/ Ex. Head, Professor & Principal Scientist, Division of Agricultural Chemicals,
Indian Agricultural Research Institute (I.A.R.1.), Pusa, New Delhi

11. Prof B. Sashidhar Rao,

Professor, Department of Biochemistry, University College of Science, Osmania University,
Hyderabad

12. Dr. Sunil Kumar Khare,
Professor, Department of Chemistry, Indian Institute of Technology Hauz Khas, New Delhi

13. Dr. S Kalpana,
Pharmacology and Toxicology Division, Indian Veterinary Research Institute, lzatnagar, Bareilly

14. Dr. Anu Appaiah KA,
Principal Scientist, Food Microbiology, Central Food Technological Research Institute, Mysore

15. Dr. R.K. Soni,

Professor, Department of Social & Preventive Medicine, Dayanand Medical College & Hospital,
Kothi No. 3741, Sector 32-A, Chandigarh Road, Ludhiana, Punjab

Panel 7-For (Labelling and claims/Advertisements)

1. Dr. B. Sasikeran,
Ex- Director, National Institute of Nutrition, Hyderabad

2. Dr. Anupa Siddhu,

Director, Lady Irwin College, New Delhi

3. Dr. Pullabhatla Srinivas,

Scientist — G (Chief Scientist), CFTRI, Mysore Head, Plantation Products, Spices and Flavour
Technology Department, Mysore
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14.
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Dr. RRB Singh,
Dean (Dairy Technology) Bihar Agricultural University Sanjay Gandhi Institute of Dairy Technology
Jagdeo Path, Patna

Dr. S. K. Khanna,
Former Emeritus Scientist, Indian Institute of Toxicology Research 40/8, Gokhale Vihar Marg,
Lucknow

Dr. Joseph | Lewis,
Independent Consultant, C-602, Vastu Park, Malad West, Mumbai

Dr. Jamuna Prakash, }
Department of Food Science and Nutrition, University of Mysore.

Mr. Udai Kumar Saxena,
Trainer & System Consultant in Independent Capacity, G-904, Maple Heights, C-Block Sushantlok-1,
Gurgaon

Mr. Pramod B Deodhar,
Mumbai Grahak Panchayat, Grahak Bhawan, Sant Dnyaneshwar Marg, Behind Cooper Hospital,
Vile Parle (W.) Mumbai .

Dr. R.K. Jain,

Scientist F & Head of Department, Chemical Recovery, Biotechnology & Lignin By-Products
Division, Central Pulp & Paper Research Institute, (Ministry of Commerce & Industry, DIPP, Govt.
of India)Po. Box. 174, Star Paper Mill Road, Himmat Nagar, Saharanpur

Dr. N.C Saha,
Director, Indian Institute of Packaging, E-2, MIDC Area, Andheri (E), Mumbai

Dr. G. Subhulaxmi,
Former Director, Post Graduate Dept. of Home Science SNDT Women'’s University, Mumbai

Dr. Pramod Kumar Omre,

Senior Research Officer, Department of Post Harvest Process and Food Engineering College of
Technology, G.B.P.U.A &T, Pantnagar

Dr. Y.K. Gupta, Head, Toxicology Department, AlIMS, Delhi

Ms Monica Rawat, FICCI, Federation House, Tansen Marg, New Delhi —110 001

Panel 8- For Genetically modified organisms and foods:

1.

Dr. S.R. Rao,
Senior Advisor, Department of Biotechnology, Ministry of Science & Technology, Lodhi Road,
New Delhi.

10.

11

1
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14.

15:

Dr. Ramesh V Bhat,
(Former Deputy Director, NIN), M-11 Kakateeyanagar Habshiguda Hyderabad.

Dr. M Padmavati,
Assistant Professor, Indian Institute of Technology, B-89, Kharagpur.

Prof. P Balasubramanian,

Professor, Department of Plant Biotechnology, Centre for Plant Molecular Biology and
Biotechnology, Tamil Nadu Agriculture University, Lawley Road, Coimbatore.

Dr. A.B. Dongre,
Principal Scientist, Central Institute of Cotton Research, ICAR, Nagpur.

Dr. R P Singh,
Professor, Department of Biotechnology, Indian Institute of Technology, Roorkee.

Dr. Nandkishor Namdeorao Zade,

Prof. & Head, Department of Veterinary Public Health, Veterinary College, Seminary Hills, Nagpur,
Maharashtra -440 006.

Dr. Pradeep Singh Negi,
Principal Scientist, CFTRI, Mysore-570020

Dr. K Satyanarayana,

Scientist G, Indian Council of Medical Research, Ramalingaswami Bhawan Ansari Nagar, New
Delhi — 110029.

Prof. Kalpana Joshi,
57, Shriraj, Nataraj Society, Karve Nagar, Pune 411052.

Dr. DV Gokhale,
National Chemical Laboratory, Dr. Homi Bhabha Road, Pune.

Dr. GA Ravishankar,
Vice President R&D, Life Sciences, and Professor of Biotechnology (VTU) Dr. C.D.Sagar Center for
Life Sciences, Dayananda Sagar Institutions, Kumara Swamy Layout, Bangalore 560078.

Dr. KS Prasad,
Principal Scientist & In-charge Animal Nutrition Division, National Institute of Animal Nutrition &
Physiology, Adugodi, Bangalore-560030.

Prof. Rekha S. Singhal,

Department of Food Engineering & Technology, Institute of Chemical Technology, Nathalal Parikh
Marg Matunga, Mumbai 400019.

Dr. Vidya Gupta,
Chief Scientist and Chair, Division of Biochemical Sciences, National Chemical Laboratory, Pashan
Road, Pune.
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Panel 9- For Fish and Fisheries Products:
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10.

11.

12.

13.

14.

L5

Dr. S. Ayyappan,
Director General (ICAR) & Secretary (DARE) Krishi Bhavan, New Delhi

Prof. Dr. A. Ramachandran,
Registrar, Cochin University of Science and Technology, Cochin

Dr Wazir S. Lakra,
Director, Central Institute of Fisheries Education, Indian Council of Agricultural Research,
PanchMarg, Off Yari Road, Versova, Andheri (W), Mumbai

Prof. S. Ramachandran, :
Former Director, Director, Institute fer Ocean Management, Koodal Building, Anna University, Chennai

Dr. N, Bhaskar Meat,
Fish & Poultry Technology, Central Food Technological Research Institute (CFTRI), Mysore

Dr Jeyasekaran, G.,
Professor, Head Department of Fish Quality Assurance and Management, Fisheries College and
Research Institute, Tamil Nadu Fisheries University (TNFU), Thoothukudi

Dr. T.K. Srinivasa Gopal,
Director, Central Institute of Fisheries Technology, CIFT Junction, Willingdon Island, Matsyapuri
P.O., Cochin

Dr. P. Jayasankar,
Director, Central Institute of Freshwater Aquaculture, Kausalyanga, Bhubaneswar

Dr AP Sharma,
Director, Central Inland Fisheries Research Institute, Monirampur (Post), Barrackpore, Kolkata

Dr. G. Syda Rao,
Director, Central Marine Fisheries Research Institute, Post Box No. 1603, Ernakulam North P.O., Kochi

Dr. A.G. Ponniah,
Director, Central Institute of Brackishwater Aquaculture(ICAR), 75 Santhome High Road, RA
Puram, Chennai

Dr. S. Dam Roy,
Director, Central Agriculture Research Institute (ICAR), Post Box No 181, Port Blair

Dr. J.K. Jena, Director,
National Bureau of Fish Genetic Resources (ICAR), Canal Ring Road, P.O. Dilkusha, Lucknow

Prof. Mukhtar Ahmad,
Professor, Department of Zoology, Aligarh Muslim University, Aligarh

Mr P Mohan Sundaram,
Director, MPEDA, MPEDA House, Panampilly Avenue PB No. 4272, Cochin.
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